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Dr. P. S. DeAmakfe: 3,000 co-opera- 
ttv* farming experiment* in the course 
o f the next three years, that is by the 
end o f the Plan period.

Shri B. K. Gaik wad: May I know
whether is it a fact that joint farming 
societies are not successful at many 
places and, if so, what is the reason?

Dr. P. S. Deshmokh: There are places 
where they have not worked very 
satisfactorily; on the other hand there 
are places where they are working 
very satisfactorily.

Shri B. K. Gaik wad: May I know
the reason why the results are not 
satisfactory.

Shri Panlgrahi: May I know in which 
States co-operative farming has made 
comparatively satisfactory progress?

Shri Ranga: In none of them.

Dr. P. S. Deshmnkh: It is rather
difficult to compare. There are quite a 
few experiments in U.P. as well as 
Bombay, and some of them are 
successful.

Shri Viswanath Reddy: May I know 
whether the scheme drawn up by the 
Planning Commission is intended to 
be a directive to the State Govern­
ments or it is only a model scheme 
left to the option of the State Gov­
ernments to implement or not?

Dr. P. 8. Deshmnkh: There is no 
directive. This was an agreed deci­
sion by all the Chief Ministers of 
States, and therefore the State Gov­
ernments are committed to this pro­
gramme.

Shri B i—HW: May I know whether 
any co-operative farms have been 
formed on the Bhoodan lines?

Dr. P. S. Deahmnkh: The intention 
is to utilise Bhoodan and Gramdan for 
this purpose wherever possible, by 
mutual agreement.

Ferry Service between Bazar and 
Ih llh

•986. Dr. Ram Snbhag Singh: Will 
the Minister of Transport and Com* 
manic* tlons be pleased to state:

(a) whether there is any proposal 
to launch an experimental ferry ser­
vice between Buxar (Bihar) and 
Ballia (U.P.) by the Ganga-Brahma- 
putra Inland Water Transport Board 
as recommended by the E.C.A-FJS.;

(b) if so, the chief features of that 
proposal; and

(c) the strength of the fleet that 
will operate there?

The Minister o f Transport and Com­
munications (Shri Lai Bahadur
Shastri): (a) to (c). A  statement is 
laid on the Table of the Lok Sabha. 
[See Appendix III, annexure No. 121.]

Dr. Bam Snbhag Singh: Are Gov­
ernment aware that the Joint Stea­
mer Company have decided to close 
down their steamer services plying 
in Bihar with effect from 31st Decem­
ber, 1957?

Shri Lai Bahadur Shastri: That is
our information.

Dr. Bam Snbhag Singh: In veiw 
of the fact that the plying of steamer 
service in Bihar is going to be closed 
down from 31st December, may I 
know what effect this will create 
in that area, between Buxar and 
Ballia?

Shri Lai Bahadur Shastri: It will 
obviously create difficulties in that 
area, no doubt. I am not quite sure, 
but a meeting is being held at Patna, 
and perhaps it may be held within a 
day or two. The matter is under the 
consideration of the State Govern­
ment as well as our Government. 
Only day before yesterday I made 
an appeal to the industrialists and 
others who are interested in thi« 
kind of transport to take interest in 
it and operate a service between 
Patna, Buxar and Ballia etc. I have 
some hope that some party or- the



other would take up the operation of 
this service.
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Shri Gajendra Prasad 8toh»: May
I know whether the Government is 
aware that there has been an in­
crease in the steamer accidents in 
Bihar recently? May 1 know whe­
ther the Government has ascertained 
the reasons for this?

Shri Lai Bahadur Shastri: Perhaps, 
the hon. Member is referring to acci­
dents in the steamers on railways. 
We are not concerned with those 
steamers.

Dr. Bara Sabha* 8ia|h: May I
know whether the Government are 
aware of a non-official resolution 
which was unanimously adopted by 
the Bihar Legislative Council and 
whether that resolution also will be 
taken into consideration in the Patna 
conference to which the hon. Minis­
ter referred?
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Shri Lai Bahadur Shaatri: I can­
not say anything about it definitely. 
I know the feelings of hon. Members 
of this House who come front Bihar. 
As I said before, I can assure the 
hon. Member that we will try to do 
our best to see to It that the service 
does not stop. Even if the present 
steamer company will stop the ser­
vice, we will somehow see that the 
service is operated in the future.
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Shri S. M. Banerjee: May I know 
the reasons why a representation of 
the National Federation of Posts and 
Telegraphs could not be included in 
the Committee?

Shri Lai Bahadur Shastri: I am
amazed that the hon. Member should 
raise that objection, when the Fede­
ration has never raised any such 
objection.

Shri S. M. Banerjee: No objection. 
I want to kjnow why he has not been 
included.

Mr. Speaker: Because they did not 
want.

Shri Lai Bahadur Shastri: The
Federation accepted a one man 
committee.

Shri B. S. Murthy: May 1 know
whether the committee will tour the 
country to gather information?

Shrl Lai Bahadur Shastri: They
will go to the different States and 
different places.

Bharaipor Wagon Factory
*M§. Shri A. S. Salgal: Will the

Minister of Kali way* be pleased to 
state:

(a) whether it is a fact that a fac­
tory la springing up at Bharatpur for 
manufacturing goods wagons;
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(b) if so, whether it is a Govern­
ment-owned or given on a contract 
basis to some private firm;

(c) on what cost it will be complet­
ed;

(d) when it will be ready for pro­
duction; and

(e) what will be the average target
for production of wagons per day at 
this factory? 1

The Deputy Minister of Hallways 
(Shri Shahnawax Khan): (a) Yes.

(b) Private.
(c) Not known.
(d) Expected, Next year.
(e) 1000 per annum.
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Shrl Kasllwal: May I know whe­

ther this factory w ill manufacture 
broad gauge or metre gauge wagons?

Shrl Shahnawas Khan: It will he 
capable of manufacturing both.
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Shri M. R. Krishna: M«y I know 
what financial assistance the Govern­
ment has given to this factory?

Shri Shahnawas Khan: None.

Syria* Wireless System
4 *

(#B| f  Shri b ( i n a t t h  Singh:
W1, \  Shri Wodeyar:

Will the Minister o f Transport and 
Cemmanlcatioas be pleased to state:

(a) whether it is a fact that on the 
initiative of U.N. Technical Assistance 
Administration Indian personnel will 
organise Syrian wireless system; and

(b) if so, the number of Indian ex­
perts sent for this purpose?

The Minister o f Transport and Com­
munications (Shri Lai Bahadur 
Shastri): (a) Yes.

(b ) Two Engineers from the Posts 
and Telegraphs Department have been 
selected.

Shri Raghnnath Singh: Who will
meet the expenses? May I know whe­
ther the work has been started or not?

Shri Lai Bahadnr Shastri: The
expenses would be met by the country 
concerned where they are going. One 
o f the officers was released only on 
14th of October and the other would 
be released very soon. When they 
have arrived there, then alone, the 
work will be started.

Shri Wodeyar: May I know what is 
the progress made by the experts who 
have organised the Syrian Wireless 
system? Till what period will they 
be In that country?

Shri Lai Bahsdar Shastri: One of
them, as I said was released in October 
last Tho other also will be released 
and whan they have arrived there, 
than, the work would be started. The 
question of progress does not therefore 
arise just at present. As regards 
their stay, I  think they will be there 
lor six months to begin with.

Bail way Bridges
•MX. Shri Basumatari: Will the Min­

ister of Railways be pleased to state:
(a) whether it is programmed to 

strengthen the bridges on the Ran- 
giya-Tezpur line; and

(b) if so, the details of the pro­
gramme.

The Depvty Minister of Railways 
(Shri Shahnawas Khan): (a) Yes, Sir.

(b) This work consists of:
(i) Rebuilding of pile and other 

weak bridges.
(ii) Renewal of under-strength 

girders with standard BJU 
Girders.

(iii) Out of 65 pile bridges, 99 
bridges have already been 
rebuilt. 16 more are in pro­
gress, and are expected to be 
completed by the end o f this 
financial year. The remaining 
10 will be taken in hand dur­
ing the next year. 10 weak 
masonry bridges are also being 
rebuilt to B.L. Standard this 
year. The girders of these 
bridges will be replaced by 
R.C. Slabs.

(iv) 64 weak spans on 33 bridges 
have been programmed for 
replacement by Standard B.L. 
Girders. 3-150' spans and 
one 40 span on Phan sari 
Bridge are already being 
replaced.

Shri Basumatari: May I know whe­
ther the hon. Deputy Minister visited 
that line when he visited Assam 
recently?

Shri Shahnawas Khan: I went as tar
ss Rangiya. I did not go beyocd 
Rangiya.
Pevel spas ta t « f  Inland Waterways

aad Transport la Kerala State
----- f  Shri Kara y aw  nfcatty Man op:
^  Shri Warier:

Will the Minister of Transport aad 
Communications be pleased to state;

(a) the amount allotted for develop­
ment of Inland Waterways and
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Transport in the Kerala State durini 
the Second Five Year Plan; and

(b) the names of the proposed 
schemes under the Second Five Year 
Plan for the development of Inland 
Waterways and Transport in the 
Kerala State?

The Minister of Transport and Cora* 
MwUcattons (Shri Lai Bahadur 
Shastri): (a) Rs. <3 lakhs.

(b) A  statement is laid on the 
Table of the Lok Sabha. [See Appen­
dix III, annexure No. 123.]

Corruption in Howrah Goods 
Accounts Office

*MS. ShrimaU Rena Chakravartty:
Will the Minister of Railways be 
pleased to refer to the reply given to 
Unstarred Question No. 726 on the 
17th August. 1957 and state:

(a) whether the enquiry into cor­
ruption in Howrah Goods Accounts 
Office has been completed;

(b) whether evidence in connection 
with these cases had been invited 
from all; and

(c) the result of the enquiry?

The Deputy Minister o f Railways 
1 Shri Shahnawas Khan): (a) The
inquiries are still proceeding.

(b) No public invitation was issued, 
but evidence, documentary and oral, 
relevant to the cases is being obtained 
by the committee.

(c) The inquiries are expected to be 
finalised by the end of December, 1957.

Shriaaatl Rena Chakravartty: Is it a 
fact that a departmental enquiry has 
also been instituted besides the enquiry 
by the Central Government . and 
whether it is a fact that employees 
who have actually given evidence of 
corruption have now been charge* 
sheeted immediately after the giving 
of the evkUnoe?

Shrimafl Rena Chaknvartty: Will 
the hon. Minister enquire and see that 
those who are actually giving evidence 
in the corruption cases are not victi­
mised in this manner?

Shri Shahnawas Khan: Certainly.

T w r iw

•9M. Shri Y. S. Farmar: WiU the 
Minister of Transport and Communi­
cations be pleased to state:

(a) whether it is a fact that in 
Himachal Pradesh a tourist gets 
permission to stay in a Rest Houm 
subject to the condition that he shall 
have to vacate in case a Government 
officer comes to the Rest House an 
duty; and

(b) if so, the reasons thereof?

The Minister of Transport and Cm* 
maaicatioos (Shri Lai Bahadur 
Shastri): (a) No, Sir, except in the 
case of Forest Rest Houses. In the 
case of all P.W.D. Rest Houses, the 
Htmtchal Pradesh Administration 
have allocated only one set of rooms 
as Inspection Bungalow while Use re­
maining sets named Dak Bungalows 
are open to all tourists.

(b) Does not arise.

Shri Y. 8. Farmar: May I know
whether in September, 1967. in the 
case of the Forest rest house at Sangla, 
Mahasu district, a respectable doctor 
from Simla, who had gone there with 
permission to stay in the rest house 
was treated shabbily by two officers 
of the Himachal Pradesh Administra­
tion and asked to quit the rest house?

Shri Lai Bahadur Shastri: 1 am not 
aware at the particular case. If the 
hon. Member can write to me, I can 
make enquiries.

Shri Y. S. Farmar: May I know
whether any representation was made 
to the Himachal Pradesh Administra­
tion and whether any action has been 
taken thereon?

Shri Shahnawas Khan: No, Sir. I 
am not aware o f that.

Shri Lai Bahadur Shastri: I am not 
aware of that. Sir.
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•ML Shri D&Ijit 8ingh: Will the
Minister of Food sad Agriculture be 
pleased to state:

(a) whether it is a fact that all the 
small scale fruit preservers had 
stopped their business owing to the 
unreasonable licence fee;

(b) whether the licence fee from 
the whole-sale dealers and the small 
scale dealers is the same; and

(c) if so, what action Government 
propose to take in this matter?

The Minister of Ca-operatiou (Dr. 
P. 8u Deshmalrh): (a) No, Sir. On 
the other hand, the number of licences 
of small scale fruit preservers is on 
the increase.

(b ) Yes, because under the present 
system, the licence fee is charged item- 
wise and the fees which a hcencee 
h»« to pay depends on the number of 
items produced by him.

(c) The question of revision of the 
rates is under consideration of Govern­
ment

Shri Daljlt Singh: May I know
whether any representation has been 
made for the revision of these rates 
and the action taken thereon?

Dr. P. 8. Deehmakh: Yes, Sir; I
believe a revision is contemplated 
as a result of the representation.

Shif Dasappa: May I know what 
the licence fee is?

Dr. P. S. Deahasmkfc: It is on a
table. It is not separate for each State. 
The average licence fee tor manufac­
turers using low power comes to 
about Rs. 67)-, and power up to IS 
h.p. it is Rs. 485 and tip to 25 h.p. 
it is Rs. 1076 with surcharge. This is 
proposed to be revised. Rs. 67|- is 
proposed to be brought down to Rs. 
40). and Rs. «85 to Rs. SO plus Rs. 80 
and Ks. 1078 to Rs. 280. But, w e are 
between the Devil and the Deep Sea. 
On fbe one hand, the manufacturers 
want leas to be leviad and, on (1m

otherhand, the Finance Ministry asks 
us to make it self-supporting, which 
we find very difficult to do.
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Shri Dasappa: May 1 know how the 
question of self-supporting arises 
when it is merely question of licence 
fees?

Dr. P. S. Deshmnkh: The adminis­
tration o f the whole fruit preserva­
tion scheme requires a certain amount 
of staff and a certain amount of peo­
ple to look after. That costs us about 
Rs. 2 lakhs and our intake is about 
Rs. 1,20,000.

Contraction o f National Highways

•M9. Shri Jhulan ginha: Will the
Minister of Transport and Communi­
cations be pleased to state:

(a) whether it is a fact that a 
portion of one of the proposed 
National Highways is to pass from 
Salamgarh In the Devria District 
(U.P.) through the North Western 
portion o f Saran District (Bihar);

(b ) if so, the broad outline o f the 
route from the place o f origin to 
the place of termination; and

(c) the progress made in the execu­
tion o f the scheme so far?

The Minister of Transport u i  Caaa- 
wimrtciatia—  (Shri Lai B a lr tw  
Shaatrl): (a) to <c). A  statement la
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laid on the Table of the Lok Sab ha. 
[See Appendix  HI, annexure No. 124.]

8hri Jltulan Sfnka: Will the hon.
Minister refer to the statement, para. 
c (i) and let me know If it is still 
possible for us to offer suggestions for 
the final alignment of the road?

Shrl Lai Bahadur Shastri: I do not
know whether the people will get an 
opportunity to do so. But, anyhow, 
the hon. Member is most welcome to 
make any suggestion he likes.
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Shrt Lai Bahadur Shaatrl: (a) Yea.

(b) About 100 workers were dis­
abled during the last 7 years.

(c) As far as possible, the disabled 
workers are employed on lighter jobs. 
They have been paid compensation 
under the provisions of the Work­
men's Compensation Act, 1923. There 
is no proposal to increase the amount 
of compensation to the families of 
workers who lose their lives.

Shri Y. S. Parmar: May I know the 
number of deaths mentioned in the 
Table? The Minister has mentioned 
only disabled and not dead.

Shrt Lai Bahadur Shastri: I cannot 
give the exact number.

Shri Y. S. Parmar: May 1 know
whether it is a fact that it takes very 
long for the compensation to be deter­
mined and paid?

Shri Lai Bahadur Shastri: It may be
taking a long tune; but, unfortunately, 
we are not directly concerned. It is 
to be done by some other Ministry.

Shri Shree Narayan Das: What
efforts have been made to minimise 
the hazards in this work?

Shri Lai Bahadur Shastri: It is very 
difficult to take any steps in that 
direction unless the whole terrain of 
Himachal Pradesh is completely 
changed.

Shrimati Bena ChakraTartty: When
compensation is paid on the basis of 
the schedule in the Compensation Act, 
may I know whether the people work­
ing in Himachal Pradesh on the roads 
are given compensation computed 
according to those given to persons 
in hazardous jobs or employed in 
ordinary categories?

Shri Lai Bahadur Shaatri: 1 cannot 
go into details. But, I hope the com­
pensation is being paid according to 
law. If it is higher for hazardous 
jobs, I hope they are getting on that 
basis.
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Shri Y. 3, Parnuur: May I know
whether the Government intend to 
issue any instructions that compensa­
tion should be determined and paid 
early?

Shri Lai Batuutsr Shastri: Most
certainly. We shall write to the Hima­
chal Pradesh Administration or the 
Labour Organisation.

Train Derailment

•1 HZ. Shri 8 . M. Banerjee: Will
the Minister of Railways be pleased 
to state:

(a) whether 3 wagons of a goods 
train o f the North Eastern Railway 
were derailed near Panjipara Railway 
Station on the 3rd November, 1857;

(b) if so, the reasons for the derail­
ment; and

<c) whether any enquiry was con­
ducted?

The Deputy Mialater of Railways 
(Shri Shahaawax Khan): (a) Yes.

(b) and (c ). A  departmental en­
quiry by the Traffic Inspector of the 
section was conducted on 12th Novem­
ber, 1957. It was found that the derail­
ment was due to the Incorrect setting 
of the points.

Shri S. M. Banerjee: May 1 know 
whether the hon. Minister proposes to 
diacuaa with the representatives of the 
Railwaymen’s Federation the causes 
leading to so many accidents to ensure 
their co-operation in the matter of 
efficiency?

Mr. Speaker: It is a suggestion for 
action.

Shri Shahnawaa Khan: It is a sug­
gestion for action.

Shri S. M. Banerjee: May I know 
whether the committee recently 
appointed to investigate Into the 
Bombay-Calcutta mail accident will 
also consider the various report* sub­
mitted regarding other accidents?

Mr. Spaaher; Whether it win con­
sider the various reports?

Shri Shahnawaa Xhaa: It It upto
them to consider any thing they like.

Shri Dasappa: May I know wbe^har 
the responsibility for the incorrect 
setting of points has been located and 
the person brought to book?

Shri Shahnawaa Khan: The points­
man in charge of shunting is held 
responsible because he signalled to 
the driver to pass over the points 
which were wrongly set.

Shri Goray: What is the rate of
accidents per month in the Indian 
Railways?

Mr. Speaker: This is derailment.
Shri G on y : All sorts of accidents.
Mr. Speaker: How many cases of

derailment?
Shri Shahnawaa Khan: It varies

from month to month.
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Blui Panigrahi: May I know what 

is the amount of financial aid given 
by the Railway Board to this co-ope­
rative society?

Shri 8hahnawas Khan: The assis­
tance given to them is Rs. 6258 and 
odd.

Shri Ptnljrahi: What is the profit 
they have given to the Railway 
Board?

Shri Shahnawas Khan: No; they 
do not give it to the Railway Board.

»-«■■« to Jhnmias In Tripura

•IMS. Shri Dasaratha Deb: WiU the 
Minister of Food and Agriculture 
be pleaved to state:

(a) whether any sum was given to 
tha Jhuaiaa at Belonia in Tripur* this 
yaar as loan;

(b) whether it is a fact that every 
loanee was compulsorily supplied with 
30 seers of manure, per head when the 
loan was distributed, and the cost of 
such' manure was deducted out of the 
sum given to them as loan; and

(c) if so, the reasons therefor?
The Deputy Minister of Agriculture 

(Shri M. V. Krishnappa): (a) No, Sir.
(b ) and (c). Do not arise.

Implementation of Master Committee's 
Report

*1009. Shri Biren Roy: WiU the
Minister o f Transport and Communi­
cations be pleased to state:

(a) whether Government propose to 
implement the recommendations of 
the Master Committee on Civil Avia­
tion;

(b) if so, the reasons why some 
minor Committees have been formed 
to go over practically the s8me points 
already covered by the Master Com­
mittee in detail; and

(c) how the personnel of the present 
Committees compare with those of the 
Master Committee?

The Minister of Transport and Com­
munications (Shri Lai Bahadur 
Shastri): (a) Most of the recommen­
dations have been accepted by Govern­
ment and are being implemented.

(b) and (c). A statement is laid on 
the Table of the Lok Sabha. [See 
Appendix III, annexure No. 125.]

Shri Biren Koy: Is it a fact that a 
minor committee is now going into 
the details of the methods of training 
in the aeroclubs o f India?

Shri Lai Bahadur Shastri: Yes, Sir.

Shri Biren Boy: What was the reason 
for having this minor committee 
appointed when a conference of the 
Flying Clubs is being held on the 20th 
December of this year under the 
chairmanship o f the Aviation Minister, 
where it could have been thoroughly 
disclosed?
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Shrl L tl Bahadur Shastri: As far as
I am aware, my colleague Shri 
Humayun Kabir, while speaking at 
the time o f the budget discussion, 
made an announcement that there 
were certain details regarding the 
course and method of training, etc., 
which should be gone into again and 
looked into, which were suggested by 
many Members and especially by Shri 
Jaipal Singh, and on the basis of the 
opinions expressed in this House, the 
Minister of Civil Aviation thought it 
desirable to appoint a committee to 
go into those details. The conference 
under the chairmanship of tht Civil 
Aviation Minister is not going to help 
in that matter, particularly because 
those details could not be gone into 
during the discussions at the confer­
ence. Hence it was considered neces­
sary to appoint a committee and it 
was done only with a view to satisfy 
the opinions expressed by the Mem­
bers of this House.

Sbri Bircn Boy: Who is the techni­
cal person, for this purpose of methods 
of training, that has been taken from 
the flying clubs or even from the 
aeroclub of India in this committee?

Shrl Lai Bahadur Shastri: The
Chairman himself is a technically 
Qualified person, Mr. K. M. Raha; and 
there is one director of training, Aar 
Headquarters, New Delhi; and there 
is the Divisional Operations Manager 
o f the Air India International. There 
is Mr. Chitambar also. One of the 
representatives of the Hind Provincial 
Flying Club is also there.

Shrl Biren Boy: Were any of these 
representatives selected from the 
senior most Flying Clubs in India or 
even from the aeroclub of India?

Shrl Lai Bahadur Shastri: No, Sir. 
The Government was to nominate and 
they nominated them.

»«<>*«" Central Coconut Committee

+
/ Bhrt Wartor:
^Shri A. K. Gopalau:

Will the Minister of Food aad Agri­
culture be pleased to stats tho num­

ber of States the Agricultural Assis­
tant of the Indian Central Coconut 
Committee had visited during the last 
one year to do propaganda work?

The Minister of Co-operation (Dr. 
P. S. Deshmukh): The Agricultural
Assistant visited three States, viz., 
Kerala, Mysore and Bombay, during 
the last one year to do propaganda 
work.

Shrl Vasudevan Nalr: May I know 
whether the Government of India has 
received reports to the effect that 
large numbers of trees, nearly ten 
million, are affected by a sort of 
disease and, if so, what steps are being 
taken to eradicate that disease?

Dr. F. S. Deshmukh: There are now 
and again diseases affecting these 
trees; every time prompt action is 
taken. But in every case it is not 
possible to counteract the effects of 
the disease immediately. But the 
Coconut Committee and other expert 
officers are doing the job.

Shrl B. S. Murthy: May I know
why the officer has not visited the - 
coastal belt of Andhra where there is 
a large area of coconut plantation?

Dr. P. S. Deshmukh: The officer has 
been appointed only recently—from 
3rd November, 1956—and he has travel­
led for 84 days altogether. He has 
had to familiarise himself by a visit 
to the research centre in the begin­
ning and then he has to give advice 
to various people who make represen* 
tation. 1 think within the time at his 
disposal he has done his best.

Shrl Basappa: May I know whether 
any attempt has been made to increase 
the area of coconut cultivation during 
this propaganda and may I also know 
whether, in view of the fine quality 
of coconut grown in Mysore, anything 
has been done to eradicate the disease 
in certain parts of Mysore where it 
is destroying a large number of trees?

Dr. P. S. Deshmukh: I should like
to have notice of the question.

Shri S. C. Samaata: May I  know
what other propaganda work Is done



by the Coconut Committee over and 
above this visit o f the Assistant?

Dr. P. S. Deehmnkh As my friend 
knows better than any other Member, 
these are the items of work: spread of 
disease-free seedlings, encouragement 
o f nurseries, and so on. These are the 
various things by which we want to 
encourage coconut cultivation.

Mr. Speaker: Next question.

Shri Warior: This is an important
question.

Mr. Speaker: He kept quiet when I 
called him. Otherwise, I would have 
given him preference.

Shri Warior: 1 thought I could put 
my question after all the other sup- 
plementaries. It is a very important 
question.

Mr. Speaker: Whenever an hon.
Member tables a question, he must be 
listening to the answer and then put 
a supplementary question. In this case, 
I would have given him preference 
because he is one of those who have 
tabled the question. But then he keeps 
quiet; and 1 called Shri Vasudevan 
Nair. After all the supplementanes are 
Over, Shri Warior wants to put his 
question, when I have called the next 
question.

Shri Warior: I want to put only one 
question.

Mr. Speaker: Yes.

Shri Warior: May I know what sort 
of advice this officer is giving regard­
ing the method to be adopted by the 
growers?

Dr. P. S. Deshmokh: There is no
particular kind of advice. The main 
ingredients for the improved cultiva­
tion o f coconuts are well known—the 

.choice o f the seeds, the way in which 
the nurseries should be looked after, 
and the way in which it should be 
planted, and so on. And he does all 
that is expected of him.

4615 Oral Answer*

Leprosy In Manipur and Tripora

*1014. Shri L. Achaw Singh: Will
the Minister of Health be pleased to 
state:

(a) the particular control measures 
adopted to check the spread of leprosy 
in Manipur and Tripura; and

(b) whether there are leprosy 
colonies for isolation of the leprosy 
patients?

The Minister of Health (Shri 
Karmarkar): (a) and (b). A state­
ment is placed on the Table of the 
Lok Sabha. [See Appendix III, an- 
nexure No. 128.]

1 would like to add that in addition 
to the existing one Leprosy Pilot Unit 
of 30 bedded hospital and a leprosy 
colony run by A  B Mission at Kang- 
poki, opening of a leprosy colony is 
under consideration of the Govern­
ment of India.

Shri L. Achaw Singh: May I know
whether it is a fact that some patients 
of the leprosy hospital at Chingmeri- 
rong, Imphal have been turned out 
because of great rush of patients?

Shri Karmarkar: Some patients
have been turned out of the hospital?

Shri L. Achaw Slngii: Yes, Sir.
Shri Karmarkar: I do not know

whether anyone has been wrongly 
turned out by anybody.

Sale of Viking Aircrafts
*1615. Shri Gajendra Prasad Slnha:

Will the Minister of Transport and 
Communications be pleased to state 
whether it is a fact that Indian Air­
lines Corporation have decided to 
dispose of all the Viking aircrafts?

The Minister of Transport and Com­
munications (Shri Lai Bahadur 
Shastri): It has been decided by the 
Indian Airlines Corporation to dispose 
o f their Viking Aircraft as and when 
it is possible for them to do so.

Shri Gajendra Praaad Staha: May
I know the reason for disposing o f
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these Viking aircrafts? May I also 
know the book price and the expected 
sale price of these Vikings?

Shri Lai Bahadur Shastri: The
reason, o f course, is obvious. We have 
got new Viscounts and the Vikings 
are now fairly old. So, it would be 
economical to dispose o f them. As 
regards the other part of the question, 
I shall require notice.

Shri Gajendra Prasad Sinha: May
I know how the expected purchasers 
of these Vikings are and whether the 
components of Viscounts are available 
in this country?

Shri Lai Bahadur Shastri; It is 
rather premature to say that. I can­
not give any information just now.

Shri Jaipal Singh: With a view to 
easing the currency difficulty that w'e 
are faced with now, has the Corpora­
tion decided that they will sell them 
to hard currency countries only?

Shri Lai Bahadur Shastri: We will 
hear that in mind. As I said, nothing 
has been decided so far. It is in a 
very premature stage. Therefore, I 
cannot say anything.

Shri Kami Singhji: May I know
whether the Government will con­
sider putting Vikings on the airlines 
on which Dakotas are run at present 
and withdraw the Dakotas instead?

Shri Lai Bahadur Shastri: That
depends on the condition of the air­
craft. Some of the Dakotas are better 
than Vikings. In any case, that will 
also be borne in mind.

Shri K. Raman a than Chettlar: Are
the Viking aircrafts older than the 
Dakota Aircrafts?

Shri Lai Bahadur Shastri: They are 
both. Some of the dakotas are older 
than Vikings.

Shri Bimal Gheee: At the time
when the Vikings were purchased, the 
fact that Viscounts were also avail­
able, was that also taken into con­
sideration?

M il  Lai Bahadur Shastri: I do not 
follow what hon. Member said.

Shri Bimal G hon : At the time
when the Vikings were purchased, the 
Viscounts were still available.

Shri Lai Bahadur Shastri: That is
not correct.

Mr. Speaker: The hon. Member will 
ascertain the position from his 
colleagues and then put the question.

Shri Bimal Ghoee: At the time of 
the purchase of Vikings was the ques­
tion gone into as to whether other 
types of aircrafts were available or 
not? Were these facts taken into con­
sideration at the time of purchase of 
Vikings?

Mr. Speaker: It will always be done. 
Hon. Member has lost the original 
question.
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Shri A. M. Tkonut: If the hon.
Member kindly puts the question in 
Kn^liah, I can answer that.

Shri Karmarkar: Let him repeat the 
queition.

t w  : *1T'ST s r o  *ir 
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The D epot; Minister of Agriculture

(Shrt M. V. Kriahttappa): In Andhra 
the surplus is expected to be about 
6 to 8 lakh tons. This year we expect 
a normal crop and so the surplus 
would be 6 to 8 lakh tons. After 
meeting the demand of the South 
Zone, whatever is left over will be 
taken up for the use o f outsiders

Shrl B. S. Marthy: May 1 know
what assistance was given by the 
Andhra State in procuring ricc by the 
officers?

Shrl A. M. Thomas: No special
assistance was asked for. Andhra 
Government has co-operated with us

Shri Ranga: What is the present
position? Now that the new crop is 
coming in, Government has to 
announce its policy. Have they 
decided on the quantities that they 
would like to take from Andhra and 
have they also arranged the necessary 
wagons in a phased manner?

Shrl A. M. Thomas: We have pro­
cured as on 8th December 1957 73,000 
tons of rice from Andhra. In the three 
delta districts we are now procuring 
at the rate of controlled prices which, 
I think, the hon. Member as well as 
the House know well, as I have stated 
it on several previous occasions.

With regard to the future procure­
ment price*, I don't think there is any 
difficulty. The Foodgrains Enquiry

Committee itself has reported certain 
prices to be adopted for the current 
year, and that price is not in con­
siderable variance with the price that 
we are at present paying. So, I don't 
think there would be any difficulty in 
fixation of prices.

Then, with regard to movement and 
the difficulty just now mentioned by 
the hon. Member, there is at present 
some difficulty about movement. But, 
all the same, we are doing everything 
and the Railway Ministry is also co­
operating with us to move as much 
quantity as possible. Out of 73,000 
tons, which we have procured, we 
have been able to move about 57,594 
tons.

Shri Ranga: In view of the fact that 
Government have not yet announced 
their price policy, that is, the price to 
be paid here and now for the crop, 
the rice millers are finding it difficult 
to purchase anything from the pro- 
ducers and the banks are also unwil­
ling to advance any money, since the 
millers have not purchased it and 
advance can be made only on collate­
ral security.

Shri A. M. Thomas: We will cer­
tainly be taking a decision on the 
price that will be paid for the crop 
that is coming in. That will also 
depend on the decision that we take 
on the recommendations of the Food- 
grains Enquiry Committee. This is a 
matter which cannot be delayed. We 
realise that. We would be fixing the 
price that would be reasonable in the 
circumstances.

Klee ta Andhra
*1917. Komari M. Vedaknmari: Will 

the Minister o f Food and Agriculture
be pleased to state:

(a) the policy of Government in 
regard to clearing off the old stocks 
of rice in Andhra, when the new crop 
has started arriving in the market; 
and

(b) the reasons why the indents 
for about 400 broad gauge wagons and 
104 metre-gauge wagons in Andhra 
are still pending compliance with the 
Railways?
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Ik e  Deputy Minister o f Foed mud 
Agriculture (Shri A. M. Tbemas): <«) 
Surplus stocks o f Andhra rice cut 
freely move to other States within the 
Southern Zone where there Is consi­
derable demand particularly in 
Kerala. The Government of India 
are also purchasing rice in the three 
surplus Districts of Krishna, West 
Godavari and East Godavari.

(b ) Due to dislocation of the ser­
vices caused by heavy rains followed 
by the breaches on the Southern Rail­
way in the first week of November, 
the movement of goods was seriously 
affected. Although through running 
of the full complement of trains has 
not yet been resumed, movement o f 
rice has since commenced to the fu l­
lest extent possible.

Kumari M. Vedakumart: In answer 
to a Supplementary Question put by 
Mr. Heda on 28th November 1957, the 
hon. Deputy Minister has replied that 
due to breaches, which occurred in 
November, they could not supply the 
wagons. But the complaint was 
registered in October, that is, one 
month before the breaches. May I 
know the reason for that?

Shri A. M. Thomas: If you will look 
into the outstanding indents for the 
various months, you will find that 
there was some difficulty in October, 
when compared to previous months. 
For example, the outstanding indents 
on 1-7-57 was 2,900 and 2,448. Next 
month it came down to 180 and 1,066. 
Then the figures were 416 and 191. On 
14-9-57, it was 63 and 16. On 31-10-57, 
it was 2322 and 2347. In the previous 
month, two weeks before that, it was 
63 and 16. Hie inference is obvious 
that trade was not co-operating to 
move the quantities that were in stock.

Shri Ranga: Can we have an assur­
ance that the Government continue 
their long-standing policy o f giving 
first priority for the movement o f 
foodgrains in view o f the continued 
difficulty in the supply o f  foodgrains 
in different parts o f the country and 
can we have an assurance that the 
Food Ministry has been taking suffi­
cient steps in order to persuade the

Railway Ministry to place the neces­
sary wagons at their disposal?

Shri A. BL Thomas: In this particu­
lar case, I may submit for the infor­
mation of the House that the Southern 
Railway was prepared to co-operate 
with us to the fullest extent possible. 
The mistake was that trade was not 
co-operating properly at the proper 
time, and there was so much loss of 
capacity on account o f that On trade 
account, we have moved in the month 
o f August 374 broad gauge wagons 
and 1046 metre gauge wagons. On 
Government account, 166 broad gauge 
wagons and 22 metre gauge wagons. 
In September, 361 broad gauge 
wagons and 627 broad gauge wagons. 
On Government account, 319 broad 
broad gauge and 274 metre gauge 
wagons. In October, you will find 
that we have moved 502 broad gauge 
wagons and 580 metre gauge wagons.

Shri Ranga: Against what demand? 
This does not help the House.

Mr. Speaker: The hon. Member is 
more than satisfied.

8hri Kanga: I want to make one
submission. If he simply gives the 
figures, it does not help the House to 
get a proper picture of the situation 
unless we are given comparative 
figures and against what demand made 
by the Food Ministry were these 
wagons made available for movement?

Mr. Speaker: Are we going into a 
detailed discussion? The hon. Mem­
ber wanted to know if sufficient num­
ber o f wagons are supplied. The hon. 
Minister has replied and given some 
details 63, 16 and so on. He has also 
said that it was due not to deflcinecy 
in wagon supply, but due to non-co- 
operation of trade in this matter. Are 
we to go further? Are we having a 
detailed statement and making an 
enquiry here?

Shri Kanga: The figures should not 
be misleading.

Shri F e ra e Gandhi: I only wanted 
to inform the Minister that 360 wagons 
meant only 6 trains.

Mr. Speaker: Hon. Members have
got many methods o f understanding.
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Shrl Heda: Is the hon. Minister in 
1 position to make a categorical state* 
ment that whatever surplus rice is 
available in Andhra, they will be In 
certain markets, and whatever rice 
goes into the market, they will pur­
chase; whether the mills purchase or 
not, whether they co-operate or not is 
not the point. The point is rice with 
the peasant.

Shri A. M. Thomas: Whatever sur­
plus rice there is in Andhra, with 
the stockists or producer which they 
hand over to the Government, we are 
prepared to take.

Shri B. S. Marthy: May I know
whether the idea of conveying rice 
through the Buckingham canal to 
Madras has been examined by the 
Government

Shri A. M. Thomas: I wish to have 
notice.

Kakrapara Project
*1*1*. Shri Jadhav: Will the Minis­

ter of Irrigation and Power be pleas­
ed to state:

(a) whether it is a fact that the 
Kakrapara Project will require more 
amount to complete it; and

(b) if so, how much?
The Deputy Minister of Irrigation 

and Power (Shrl Hathl): (a) Yes, Sir.
(b) The original estimate amounted 

to Rs. 627 crores and was revised to 
Rs. 11-65 crores in 1954, It is under­
stood that, on account of the construc­
tion of some essential cross-drainage 
works and alterations in the align­
ment, and capacity of channels, the 
actual expenditure will exceed the 
revised estimate and may come to 
approximately Rs. 17 crores. The 
Bombay Government have been re­
quested to acquaint us with the details 
and the estimated revised cost o f the 
Project

Shri Khadllkar: May I know how
far the additional expenses are due to 
wrong siting o f the project, because,, 
originally it was meant to be an irri­
gation project? There were no buyer*

for the water in the area because it is 
a rainy area and therefore, this addi­
tional expense is being incurred.

Shri Hathl: I could not catch the
first part of the question.

Shrl Khadllkar: This project was
intended to be an irrigation project. 
Even administrative expenses were 
not borne out, or received from the 
water charge from the agriculturists. 
Because of the wrong siting, this addi­
tional expense is being incurred. Ori­
ginally it was meant as an irrigation 
project.

Shri Hathi: Even now, it is meant
as an irrigation project. It is not a 
power project and the area is to be 
irrigated roundabout.

Shri Khadllkar: Is it not a fact that
now there is a scheme to turn it into 
a power project?

Shri Hathi: No; not at all. This la 
not a project which is being convert­
ed into a power project. There seems 
to be some contusion. There was first 
a project which was to be an irriga­
tion and power project, a multi-pur­
pose project. But, in the initial stages, 
it was thought that we might first take 
a small project and keep it pending 
for a multi-purpose project. That 
multi-purposes project is now includ­
ed in the Second Five Year Plan.

Shri Jadhav: May I know how much 
acreage is irrigated now and when the 
project is likely to be completed?

Shri Hathi: About 10,000 acres are 
being irrigated.

Shri Jadhav: When is the project
likely to be completed?

Shrt Hathl: The weir is completed. 
One side channel on the right side. 
The Left, I think, is progressing. It 
will take a couple of years.

Shri Dasappa: Does the project con­
template a betterment levy in view at 
the enhanced expenditure?

Shri Hathl: Generally, that is done 
by the State Government.



Shri Dasappa: Is it likely to be en­
hanced in view of the additional ex­
penditure?

Mr. Speaker: You must ask the
State Government.

Shri Hathl: That is the answer.
Community Project Administration
*1*19. Shri Harish Chandra Mathur:

Will the Minister of Community 
Development be pleased to state:

(a) whether Government have 
taken or propose to take any steps to 
democratise the Community Project 
Administration at the various levels 
of administration; and

(b) whether the programme of 
work and emphasis on developmental 
schemes have been reorientated?

The Minister of Community Deve­
lopment (Shri S. K. Dey): (a) and (b). 
Presumably, the Hon’ble Member is 
referring to the recommendations in 
regard to "Democratic Decentraliza­
tion” made by the COPP Study Team 
on Community Projects and N.E.S. 
The report of the Team has recently 
been submitted to Government and 
is under examination. I may add, that 
the objective and effort o f the Gov­
ernment throughout have been to­
wards the transformation of the Com­
munity Development Programme into 
a people’s programme, with emphasis 
progressively on production.

Shri Harish Chandra Math or: May I
know what effective measures have 
been taken during the six months to 
democratise this administration in 
view of the report and in view of the 
Minister’s feeling that he has failed 
to enlist popular support?

8hri S. K. Dey: Panchayats have 
been more widely represented in the 
Block Advisory Committees. Almost 
in every State informal Consultative 
Committees have been created includ­
ing Members of the State legislature, 
also Hon. Members o f Parliament who 
are members of the Central Consulta­
tive Committee. In the same way, 
State Governments are taking steps to 
Introduce non-official chairmanship of
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Block Advisory Committees. In the 
same way, State Governments are try­
ing to be more responsive to decisions 
taken by Block Advisory Committees 
on the budget or planning of the pro­
gramme.

Shri Rafhnbir Sahal: I understand
that the Balwantrai Mehta Committee 
to which reference was made by the 
hon. Minister has made recommenda­
tions on the Panchayat level, on the 
Block level and the District level for 
democratisation of the administration.
1 wish to know whether all the recom­
mendations have been studied by the 
Government and any decisions have 
been arrived at and if so, when they 
are going to be implemented.

Shri 8 . K. Dey: Those recommenda­
tions are being rapidly studied by the 
various agencies both in the Ministry 
of Community Development, presum­
ably in the Planning Commission and 
also in the other Ministries concerned 
with the Community Development 
Programme at the Centre.
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WRITTEN ANSWERS TO 
QUESTIONS

Delhi Transport Service
*985. Shri D. C. Sharma: Will the

Minister of Transport and Communi­
cations be pleased to state the ameni­
ties provided to the travelling public 
by the Delhi Transport Service during 
1957 so far?

The Minister of Transport and Com­
munications (Shri Lai Bahadur 
Shastri): A statement is laid on the 
table of the Lok Sabha. [See Appen­
dix III, annexure No. 127.]

Cash Office, Central Railway
•989. Shri T. B. Vittal Kao: WiU the 

Minister o f Railways be pleased to 
state:

(a) whether the Reserve Bank of 
India, Bombay have expressed their 
difficulty to deal with Rs. 14 lakhs 
cash daily received from the Cash 
Office, Central Railway, Bombay;

11 DECEMBER 19S7
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(b) whether they have also suggest­
ed that the Cash Office should be 
split; and

(c) if so, what action has been taken 
In this regard?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes.

(b) Yes. It has been suggested by 
the Bank that the earnings of various 
stations may be tendered at the nearest 
Branch of the Bank acting as their 
Agents, or, as an alternative, earnings 
of stations falling within particular 
regions or areas may be deposited in 
specific Branches of the Bank;

(c) A proposal from the Railway to 
set up one more Regional Cash Office 
at Jhansi in addition to the existing 
two Cash Offices at Bombay and 
Secunderabad ha« recently been ac­
cepted by the Railway Board.

C hltka Lake

*993. Shri Sanganna: Will the
Minister of Transport and Communi­
cations be pleased to refer to the 
reply given to Starred Question No. 
960 on the 17th August, 1957 in
respect of the Chilka lake and state:

(a) whether any progress has since 
been made in this behalf; and

(b) if so, what?
The Minister of Transport and Com­

munications (Shri Lai Bahadur 
Shastri): (a) and (b). The State
Government have stated that for
developing the lake as a tourist centre 
they are considering the question of 
purchasing the Rambha Palace belong­
ing to the Raja Bahadur of Khallikote 
which is situated on the shores of the 
lake.

Scheme at Hindustan Shipyard Ltd.
•997. Shri Yadav: Will the Minister

of Transport and Communications be 
pleased to state:

(a) whether it is a fact that regular 
training of the trainees in the Techni­
cal Training Scheme at the 
Hindustan Shipyard has not been

started yet, although the trainees 
have been receiving stipends from 
the Government;

(b) whether it is a fact that some 
of the trainees have complained about 
the arrangements for their training 
and the inadequacy of the stipends 
being paid to them; and

(c) if so, what action has been 
taken on these complaints?

The Minister of Transport and Com­
munications (Shri Lai Bahadur
Shastri): (a) No. The training com­
menced in January, 1957 and the first 
batch of trainees has already complet­
ed ten months in a course o f eighteen 
months duration.

(b) and (c). The main grievances 
of the trainees relating to messing 
facilities and inadequacy of stipends 
have already been examined. Proper 
messing facilities have now been 
arranged through a caterer. As regards 
stipends, the question is now before 
Board of Directors.

Enquiry into an Aircraft Accident
*1001. Shri Matin; Will the Minister 

of Transport and Communications be
pleased to refer to the reply given to 
Starred Question No. 186 on the 
15th November, 1957 and state:

(a) whether it is a fact that the 
pilot of Aero-45 aircraft which crashed 
near Bhiwandi on the 27th September, 
1957 had no pilot licence;

(b) if so, the circumstances under 
which he was allowed to take off 
from Bombay;

(c ) whether it is also a fact that 
the Certificate of Airworthiness for 
this aircraft was issued on the 
strength of the pilot's signature after 
he had made the test flights as per 
existing regulations though he was not 
qualified to perform these tests; and

(d) if so, the circumstances under 
which he was allowed to do these 
test flights?

The Minister o f Transport and Com­
munications (Shri Lai Bahadur
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ShaMrf): (a) to (d). A statement Is
laid on the table of the Lok Sabha. 
[See Appendix UI, annexure No. 128.]

A |riciltan l Pntdaction in Tripura

•IMS. 8iurt Baagshl Thakar: Win 
the Minister o f Food and Agriculture 
be pleased to state:

(a) whether Government are awafe 
that the production in Tripura this 
year is not at all satisfactory and that 
somewhere it is less than 50%, some­
where 35% and somewhere 25%  as 
compared to the previous year; and

(b) if so, the steps Government pro­
pose to take in this matter?

The Minister of Co-operation (Dr. 
F. S. Deshmukh): (a) Estimates oi
production of crops grown in Tripura 
territory are not yet available. How­
ever, according to preliminary esti­
mates relating to acreage, it is esti­
mated that the area under cotton. 
Jute and rice during the current year 
may be lower by about 5, 11 and 10 
per cent respectively as compared to 
last year. Area under sugarcane is, 
however, expected to be about 4 per 
cent, higher than that o f last year.

(b ) Improved seeds have been distri­
buted to the cultivators for increasing 
agricultural production. Steps have 
also been taken to put the maximum 
area under summer paddy, rabi pulses 
and other rabi crops.

Diversion o f Railway Una

. . . . .  f  Shri Radha Mohan Singh:
\  Shrl Sarju Pandey:

Will the Minister of Railways ba 
pleased to state:

(a) whether any diversion o f the 
Railway line between Suraimanpur 
and Reoti Stations o f the North East­
ern Railway has been proposed;

(b) if so, whether the U.P. Govern­
ment have been consulted in the mat­
ter M promised by him; and

(c) whether any steps have been 
taken or are proposed to be taken to 
prevent the erosion by the River 
Ghogra at that place?

The Deputy Minister of Railways 
(Shri Shahnawax Khan): (a) A  diver­
sion of the Railway line has been 
proposed between Bakulha and Reotl 
Stations and not between Suraimanpur 
& Reoti Stations.

(b) Yes.

(c) The site of erosion was Jointly 
inspected by a number o f experts 
including Chief Engineer, Irrigation, 
U.P., Chief Engineer, Floods, C.W.P.C. 
and Chief Engineer, Railway and 
Director, C.W.P.C., Research Station, 
Poona. It was considered that 10 to
12 spurs should be constructed on this 
embayroent and the Railway should 
for the present get back to a retired 
alignment.

Over-bridge in Delhi

•1006. Shri Vajpayee: Will the 
Minister of Railways be pleased to 
refer to the reply given to Starred 
Question No. 699 on the 31st May, 
1957 and state:

(a) whether the reconstruction of 
the railway overbridge at Lahori 
Gate, Delhi has since been completed; 
and

(b) if not, the reasons for the 
delay?

The Deputy Minister of Railways 
(Shri Shahaawas Khan): (a) and
(b ). The work on this over-brldge is 
being done jointly by the Railway 
and the Road Authorities. The Rail­
way portion of the work has been 
completed. A  part of the work of 
widening the road surface is yet to 
be completed by the P.W.D., as also 
the widening of the approaches. The 
work of the P.W.D. is held up due to 
certain difficulties in obtaining vacant 
possession o f the land required for 
widening.
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Dtnetor* of Indian Airlines 
Corporation

•10W. Shri Arlan Bb|h Bhadauris:
Will the Minister of Transport and 
Communications be pleased to state 
how many of the Directors of Indian 
Airlines Corporation are men from 
the aviation industry who had know­
ledge and background of civil aviation 
prior to their appointments?

The Minister of Transport and Com­
munications (Shri Lai Bahadur 
8hastri): One.
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Nationalisation o f Transport Services

•IMS. Shri Balarama Kriahnaiah:
Will the Minister of Transport and 
Pm»mimif»tiMn be pleased to state:

(a) whether there is any proposal 
to encourage the nationalisation of 
bug transport in all the States;

(b) if so, the amount of loan grant­
ed to all the States so far to assist the 
Slate Governments to implement 
these schemes successfully; and

(c) the loan granted to Andhra 
Pradesh so far?

The Minister of Transport «n< 
Communications (Shri Lai Bahadur 
Shastri): (a) There is no such pro­
posal. However, schemes of the State 
Governments for nationalisation of 
passenger road transport are exa­
mined in accordance with the general 
policy laid down by the Government 
of India in this behalf.

(b) and (c). Nil.

Purchase of Ferry Crafts
*1013. Shri Amjad All: Will the 

Minister of Transport and Communi­
cations be pleased to refer to reply 
given to Starred Question No. 42 on 
the 12th November, 1957 and state:

(a) which Government, o f the 
State of Assam or the Government 
of India are scrutinising the tenders 
for the purchase of the ferry crafts 
for crossing Brahmaputra at Jogighopa 
Panchratna in the State of Assam;

(b) how long they have been on
the anvil of scrutiny;

(c) when they are likely to bo 
completed; and

(d) when the two crafts are likely 
to be put into operation?

The Minister of Transport and 
Communications (Shri Lai Bahadur 
Shastri): (a) The Government of 
India in consultation with the Gov­
ernment of Assam.

(b) Since January 1957.
(c) Early next year.
(d) The craft are likely to be put 

into operation nearly 11 years after 
a firm order is placed for their manu­
facture.

Hydrographic Survey

*1020. Sardar Iqbal Singh: Will the 
Minister of Transport and Communi­
cations be pleased to state:

(a) whether Government have 
drawn some programme for the 
hydrographic rurvey; and
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(b) the details of the programme 
for this year?

The Minister o f Transport and 
Communications (Shri Lai Bahadur 
Shastri): (a) Yes, Sir.

(b) A  statement is laid on the 
Table of the Lok Sabha. [See Ap­
pendix in , annexure No. 129]

National Projects Construction 
Corporation

•10X1. Shri Ghosal: Will the Minis­
ter ot Irrigation and Power be pleas- 
ed to state:

(a) whether the Board of the Na­
tional Projects Construction Corpo­
ration has been formed; and

(b) if so, the States participating 
in it?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): <a) Yes, Sir.

(b) Bihar, Jammu and Kashmir, 
Kerala, Madhya Pradesh and Rajas­
than.

Family Planning Training and 
Research Centre, Bombay

*1922. Shri Snbbiah Ambalam: Will 
the Minister o f Health be pleased to 
state the number of doctors from 
Madras State who have so far receiv­
ed training at the Family Planning 
Training and Research Centre, Bom­
bay?

The Minister o f Health (Shri Kar­
markar) : One doctor deputed by the 
Kasturba Gandhi Maternity Home, 
Madras, received training in the first 
course conducted from the 2nd Sep­
tember, 1957 to the 31st October, 
1957, at the Family Planning Training 
and Research Centre, Bombay.

W r t  fwwFf p n

ft w if  rfhr wot# f t  r m
fa  :

(*>) f*rr fajq-

3  ytrr ; tftr

( W )  *lfir  $ t , ?fr V T T  W  5TCT 
ftraPwff r«PTcor 

«TT TWT TT^rr ?

ftrwtf «ftr («ft
*rwrt) : ( * )  1

(m ) ^  frrtTi t *  t*
ftm  | 1 [ t f W  qftfinw
*f*n  n o ] .

C.P.W.D. Roads in Rajasthan
*1024. Shri Karnl SinghJI: Will the 

Minister of Transport and Communi­
cations be pleased to state the total 
amount allotted during 1956-57 for 
the construction of C.P.W.D. roads in 
Rajasthan?

The Minister of Transport and 
Communications (Shri Lai Bahadur 
Shastri): Rs. 0 29 lakhs.

Rajkhanawan-Qoa Line
*1025. Shri S. C. Godsora: Will the 

Minister of Railways be pleased to 
state :

fa) since when the construction of 
doubling of railway lines from Raj- 
kharsawan to Gua is going on; and

(b) the compensation already given 
to the land-owners?

The Deputy Minister of Railways
(Shri Shahnawas Khan): (a) Doub­
ling works started from February 1956.

(b) Compensation has yet to be 
paid.
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Derailment of Goods Train

rShrimati *Ila Palchoadhari: 
Shri Biren Roy:
Shri N. R. Munlsamy:
Shri Vajpayee.*

Will the Minister of Railway* be 
pleased to state :

(a) whether it is a fact that goods 
train of the Meter Gauge o f the 
Western Railway was derailed on the 
27th November, 1957 between Nim- 
Ka-Thana and Kanwat stations on the 
Ahmedabad-Delhi route;

(b) if so, the causes therefor; and
(c) the number of casualties and 

the total amount of loss of property, 
if any?

The Deputy Minister of Railway* 
(Shri Shahnawax Khan): (a) Yes;
at about 13.15 hours on 27th Novem- 
l>er 1957, while No. 875 Up Goods 
train, ex Eewari to Phulera was 
passing mile 125{21 between Nim-ka- 
Thana and Kanwat stations, on the 
Rewari-Phulera Metre Gauge Chord 
line of the Western Railway, the 
engine tender and 29 wagons derailed, 
of which 11 capsized.

(b ) Prima facie the derailment 
was caused by the breakage of right 
front Axle Guard of Wagon No. 10141, 
fourth from the engine.

(c ) Seven persons received simple 
injuries. The approximate cost of 
damage to Railway property was 
Rs. 12,500 and to the public property 
about Rs. 480.

U p p id i i f  of Railway Legal Staff

•1029 S ̂  Shree Narayan Das;
\  Shrl Radha Raman:

Will the Minister of Railways be 
pleased to state:

(a) whether the question of up­
grading of pay scales and promotion 
to gazetted rank of Law Assistants 
Law Inspectors, Chief Court Inspec­
tors etc. doing legal work of the 
Railways have been considered.

(b) whether any representations in 
this regard have been received and
considered;

(c) if so, the nature of the decisions 
taken; and

(d) the nature of duties and the 
work that this class of railway em­
ployees perform?

The Deputy Minister of Railway* 
(Shrl Shahnawa* Khan): (a) to (c).
Representations have been received 
from Law Assistants, Law Inspectors 
etc. asking for higher scales o f pay 
and promotion to gazetted rank. 
These have been considered. Their 
pay scales are considered adequate and 
they are already eligible for promo­
tion to Class II service.

(d) Their duties broadly relate to 
examination of claims cases, examina­
tion of other cases having legal impli­
cations and assisting the Law Officers 
and the Railway Pleaders in the 
defence of such cases.

"Bad Climate”  Allowance

, . #M f Dr- Ram Sobhag Singh:
\  Shrt H. N. Mukerjee:

Will the Minister of Railways be 
pleased to state:

(a) whether it is a fact that special
pay in the form o f a ‘bad climate* 
allowance has been granted to non­
gazetted employees in certain
stations on Western and South­
eastern Railways;

(b) what are the said stations;
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(c> whether similar allowance is to 
be provided lor on other *bad climate’ 
stations;

(d) if so, whether lists of such 
places have been prepared in each 
Hailway zone; and

(e) the approximate number of 
such places in each zone?

The Deputy Minister o f Railways 
(Shri Shahnawax Khan): (a) Yes Sir.

( b) Western Railway.

Talala, Chitravad, Waghai, 
Netrang, Unai, Tanakhla.

South-Eastern Railway.
Arjuni, Khaparkheda, Raipur, 

Salekasa, Khapa, Mohgaon, 
Bakal, Khongsara, Seoni, 
Bissumcut lack.

(c) to (c) A similar allowance has 
been sanctioned at 105 other stations, 
o f which 54 are on the North-Eastern, 
48 on the Southern, 2 on the Central 
and 1 on the Eastern Railway. The 
grant o f such an allowance at 14 more 
Stations on the Southern and 3 more 
on the Central is under consideration.

2. A statement showing the names of 
stations where special pay is admissi­
ble, showing also the rate of special 
pay and also the names of 17 stations, 
for which the grant of special pay 
is under consideration, is placed on 
the Tfeble oi the Lok Sabha. [See 
Appendix III, annexure No. 131].
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Deputation of Officer to Nepal under
WJLO.

*1*32. Shri Btbhutl Miahra: Will
the Minister of Food and Agriculture 
be- pleased to state whether it is a 
fac} that Government of India have 
lent the services of a Superintending 
Engineer to Nepal Government under 
F.A O. to draw up irrigation schemes 
for Terai area?

The Minister el Ce syw iH w  (Dr. 
F. 8. Deahoaokh): A Superintending
Engineer of the Government o f Bihar 
has been assigned to the F.A.O. to 
assist the Government of Nepal in the 
selection, design and construction at 
irrigation work*.
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Construction of Bridges
*1033. Shri Sanganna: Will the

Minister of Railways be pleased to 
refer to the answer given to Un­
starred Question No. 1008 on the 29th 
August, 1987, in respect o f the 
Dicker)’* Formula in the construction 
of bridges and state:

(a) whether the investigation by 
the High Level Committee has been 
completed; and

<b) if so, with what results?
The Deputy Minister of Railways

(Shri 8hahnawas Khan): (a) No, Sir.
(b) Does not arise.

Holding op  of Night Alr-mall Plane
•10*4 Shri Ragtaaaath Singh: Will 

the Minister of Transport and Com­
munications be pleased to state:

(a) whether it is a fact that on the 
night of 23rd or 24th October, 1957 
an attempt to hold up the night air­
mail plane leaving Santacruz (Bom­
bay) was made and a man was 
injured; and

(b) if so, what U the fact o f the 
case?

The Minister of Trsnuport and Com­
munications (Shri Lai Bahadur 
Shastri): (a) It is difficult to say whe­
ther it was a deliberate attempt to 
hold up the aircraft in question.

(b) A statement is laid on the table 
of the Lok Sabha. [See Appendix III, 
annexure No. 133].

Committee m  Training af O tU Pilots
•INS. Shri Matin: Will the Minis­

ter of Transport and Commemicatiene 
be pleased to state:

(a) whether It is »  fact that a Com­
mittee on Training o f Civil Pilots ha* 
recently been constituted;

(b) if so, the personnel of the Cdm-
miUee;

(c) whether any representative* 
from Ifidian Commercial Pilot* 
Association and Indian Pilots guild

have also been included in the above 
Committee; and

(d) if not, the reasons therefor?

The Minister of Transport and Com­
munications (Shri Lai Bahadnr 
Shastri): <a) Yes, Sir.

(b) A statement is laid on the table 
of the Lok Sabha. [See Appendix III, 
annexure No. 134].

(c ) No, Sir.
(d) It is not within the terms of 

reference of this Committee to go into 
the service conditions and emoluments 
of the pilots.

Cancellation of Road Permits in 
Maaipor

•10W Shri L. Achaw Singh: WiU
the Minister of Transport and Com- 
munioUkFie be pleased to state:

(a) whether it is a fact that the 
State Transport Authority in Mani­
pur has cancelled the road permits
for all vehicles plying from Mao to 
Manipur Road;

(b) if so, the reasons thereof; and
(c) whether it is a tact that lor. 

merly permits were given for the 
whole route from Imphal to Manipur 
Road by the same Authority?

The Mtnhtw of Transport and 
CommartcaHa—  (Shri Lai Bahadnr
Shastri): (a) to (c). A statement 
giving the information required is 
laid on the table o f the Lok Sabha. 
{See Appendix III, annexure No. 136]

Section Officers la Railway Board 
OOm

•1037 Shri T. B. Vtttal Rao: WiU
the ‘ Minister of Railways be pleased 
to state:

(a) whether it is a fact that the 
Union Public Service Commission 
have approved of panels o f Section 
Officers Grade II and III drawn from 
the Railway Board's Secretariat Ser­
vice in its initial constitution;
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(b) whether the principle of fixing 
the seniority of those ■ persons on 
those panels was based on their 
seniority in the cadre of Assistants 
in the Hailway Board; and

(c) whether the same principle 
would be observed in the subsequent 
panels of Section Officers Grade HI 
prepared by the Railway BoardT

The Deputy Minister o f Railway* 
(Shri Shahnawaa Khan): (a) Yes.

(b) No.
(c) Does not arise.

Import of French Noratlas Com­
mercial Aeroplane

f  Shri Basomatari:
*1038. 4 Shri A. S. Salgal:

(_ Shri Amjad AU:

Will the Minister o f Transport and 
Communications be pleased to state:

(a) whether a French Noratlas Com* 
mereial Aeroplane F-BFRG has been 
imported into India;

(b) i f  so, by whom and what is the 
financial arrangement;

(c) whether Government have 
given the necessary permission to 
purchase and import F-BFRG;

(d) whether the Arm that intends 
to import the Noratlas F-BFRG is the 
same firm that has been handed over 
operations in Nepal by Indian A ir- 
lines Corporation subject to their 
being an Associate of Indian Airlines 
Corporation and to operate with the 
Corporation staff and equipment hav­
ing none o f their own; and

(e) if so, whether the import of this 
type of aircraft will assist or aid 
Indian Airlines Corporation?

The Minister o f Transport and Com- 
mauiicatioiu (Shri Lai Bahadur 
Shastri): (a) Yes, Sir.

(b ) M/s. Kalinga Air Unas, Calcutta 
have imported this aircraft for de- 
monstrational operations for a period 
of 3 months.

(c) No, Sir.

(d) No, Sir.

(e) Does not arise.
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Growth o f Desert Is Punjab

*lH t. Sardar Iqbal Singh: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) whether the Government of 
Punjab have asked the Government of 
India for financial help to check the 
growth o f desert in that state; and

(b) if so, the amount asked for and 
the amount sanctioned?

The Minister o f Co operation (Dr. 
F. S. Deahmnkh): (a) Yes. Sir.

(b) The amount asked for is Rs. 7.0* 
lakhs and that sanctioned la Ha. M 7  
lakhs.
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Co-operative Movement tn W « t  
Bengal

•1040  /  8hri 0ho“ 1:\ S h ri T. K. Chaudharl:

Wil] the Minister of Food and Agrl- 
culture be pleased to state:

(a) whether the Government of 
West Bengal have approached the 
Union Government for a loan for the 
expansion of Co-operative movement 
in West Bengal;

(b) if so, whether that loan has 
been given; and

(c) the amount thereof?
The Minister of Co-operation (Dr.

P. 8. Deshmukh): (a) Yes, Sir.
(b) and (c). During the year 1956- 

57, a loan of Rs. 5‘0fl lakhs was given 
to the West Bengal Government for 
Co-operative Development Schemes. 
During the current year 1957-58, an 
amount of Rs. 3 86 lakhs has been al­
located as a loan to West Bengal and 
the State Government informed ac­
cordingly.

£:r-BJkaner Hallways

•1042. Shri P. L, Barupal: Will the 
Minister of Railways be pleased to 
refer to the replies given to Unstarred 
Question No. 688 on the 17th August, 
1957 and Unstarre^ Question No. 277 
on the 28th May, 1957 regarding the 
staff of ex-Bikaner Railways and 
state:

ia) the latest decision taken by 
Government relating to the fixation of 
the seniority of different categories 
of ex-Bikaner Railway employees vis 
a vi« the staff of Delhi—Rewari— 
Fazilka Section of the ex-B.B. & C.I. 
Railway; and

(b) if no decision has yet been 
taken the reasons therefor?

The Deputy Minister o f Railways 
(Shri Shalmawas Khan): (a) A  state­
ment showing the decisions taken by 
the Northern Railway administration 
In consultation with their recognized

Union is placed on the Table of the 
Lok Sabha. [See Appendix III, an­
nexure No. 137].

(b) Does not arise.

Foreign Mall

*1043 /  Shri v *JP*T«e:
' ^  Shri Mohan Swamp:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether it is a fact that the pre­
sent arrangements at the Foreign Post 
Office in New Delhi are entirely in­
adequate to cope up with the mass of 
foreign mail received; and

(b) if so, the steps Government have 
taken in this regard?

The Minister of Transport and Com­
munications (Shri Lai Bahadnr
Shastri): (a) and (b). A  statement 
is laid on the Table of the Lok Sabha. 
[See Appendix III, annexure No. 138]

Retrenchment of Workers of D.V.C.

f  Shri S. M. Banerjee:
| Shri Tangamanl:
| Shri T. K. Chandhuri:

*1044.  ̂ Shri Pramathanath Banerjee: 
Shri R. Dasgnpta:
Shri S. Ghose:
Shri Ghosal:

Will the Minister of Irrigation and 
Power be pleased to state:

(a) whether it is a fact that nearly 
10,000 workers of Damodar Valley 
Corporation are to be discharged by 
March, 1958, and

(b) if so. what steps are being 
taken to provide them with alterna­
tive employment?

The Deputy Minister of Irrigation 
and Power (Shri Hath!): (a) About 
six to seven hundred workers are 
likely to be declared surplus by 
March, 1958.
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(b) The West Bengal and Bihar 
Governments and the Establishments 
under the Ministries of Steel, Mines 
and Fuel, Commerce and Industry 
and Railways have been requested 
to make special efforts to absorb the 
surplus Damodar Valley Corporation 
employees. It has been suggested 
to them that recruitment teams from 
the various establishments under 
their control may be asked to visit 
the Damodar Valley Corporation to 
select suitable candidates.

The Officer on Special Duty in the 
Directorate General of Resettlement 
and Employment was recently de­
puted to visit the Damodar Valley 
Corporation. He has approached all 
important employers both in the pri­
vate and public sectors in the region 
to secure preference for the surplus 
Damodar Valley Corporation emplo­
yees in recruitment.
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Study ia Forestry

• ia u  /  8hrl Bhm  Nsnyaa Dss:
\  Shri Radha Kaouw:

Will the Minister of P*od sad AgTi- 
ealtore be pleased to state:

fa) whether any Indian team of 
officers has gone to Finland to study 
modern methods of forestry and 
better utilisation of forest products;
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(b) if so, for how long they will 
study there;

(c) whether any Finish experts 
have come to India to study and exa­
mine the possibilities of setting up 
modem forest industries in the coun­
try;

(d) whether they have submitted 
any reports; and

(e) I t  so, the nature of suggestions 
made?

The Minister of Cooperation (Dr. 
T. 8. Deshmukh): (a) A  team of four 
Officers has been deputed to Finland 
for training in the field of forestry.

(b) One year.
(c) Yes. Two such experts are 

working at the F.R.I. Dehra Dun.
(d) No
(e) Does not arise.

Seed Potatoes
•1947. Dr. Ram Subhag Singh: Will 

the Minister of Food and Agriculture
be pleased to state:

(a) whether Government have re­
ceived any representation against 
the total ban on import of seed pota­
toes from Burma;

<b) if so, the action taken in this 
regard; and

(c) how far has this ban adversely 
affected potato sowing in the coun­
try?

The Minister at Cooperation (Dr. 
F. S. Deabmokh): (a) Yes, Sir.

<b) These representations have 
been examined carefully and it is 
considered that the import of potato 
seed from Burma is not indispensa­
ble.

(c) Adequate supplies of good qua­
lity seed potatoes are produced in 
the country and as such this ban 
should have no advene effect on 
potato sowing In the country.

Orfya language
*2048. Shrl Sanganna: Will the

Minister of Railways be pleased to 
refer to the reply given to Unstarred 
Question No. 1492 on the 11th Septem­
ber, 1957 regarding the use of Oriya 
language on South-Eastern Railway 
and state the further progress, if any, 
made in this behalf?

The Deputy Minister of Railways 
(Shri Shahnawax Khan): Oriya, as
regional language, is used on the 
South Eastern Railway for the purpos­
es mentioned in the reply to Unstarred 
Question No. 1492 on 11-9-57. No other 
purpose is contemplated at present.

Consultative Committee of Overseas 
Shipping Interest*

*1049. Sardar Iqbal Singh: Will the 
Minister of Transport and Comm uni- 
cations be pleased to state:

(a) whether the Consultative Com­
mittee of Overseas Shipping Interests 
met recently;

(b) if so, the suggestions made to 
improve overseas shipping interest; 
and

(c) the reactions of Government 
thereto?

The Minister of Transport and Com­
munications (Shri Lai Bahadur Shas- 
tari): (a) to (c) The Consultative
Committee of Overseas Shipping 
Interests met at New Delhi on the 9th 
October, 1957, mainly to review the 
effect of the measures taken earlier to 
reduce congestion obtaining in various 
ports in India. The Conference noted 
with satisfaction the marked improve­
ment in the situation. No other item 
was discussed at the meeting.

Sleeping Coaches
/Start S. M. Banerjee:

' ^  Shri Tangamanl:

Will the Minister of Railways be 
pleased to state:

(a) whether there is a proposal to 
have sleeping coaches in all mail and 
express trains; and
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(b) if so, when a decision is likely 
to be taken?

The Deputy Minister of Hallways 
(Shri Shahnawaa Khan): (a) and (b). 
So far sleeping accommodation in in  
Class has been provided as an experi­
mental measure only on a few select­
ed trains. Two different types of 
coaches are on trial. The type of 
sleeper coach to be adopted as the 
standard is under consideration, and 
as soon as a decision is taken, construc­
tion of additional coaches of that type 
and putting them on trains on which 
the services is not now available, will 
be taken in hand.

Semaria Ghat Accident Report

*1051. Shri Bibhntt Mishra Will 
the Minister of Railways be pleased 
to refer to the reply given to 
Unstarred Question No. 637 on the 23th 
November, 1957 regarding sinking of a 
Railway Barge on the 7th September, 
1955 at Semariaghat and state:

(a) whether it is a fact that a Fact- 
Finding Committee was appointed by 
Government;

(b ) if so, whether the report o f the 
Committee will be laid on the Table; 
and

(c) who was responsible for the 
accident?

The Depaty Minister of Railways 
(Shri Shahnawaa Khan): (a) Yes,
Sir.

(b ) No, Sir.
(c) Shri Rasul Serang of P. S. 

Chupra.

Procurement o f Rice in Manipnr
*1052. Shri L Achaw Singh: Will

the Minister of Food and Agriculture
be pleased to state:

(a) whether the State Trading 
Office in Manipur will continue to deal 
in rice export business in that terri­
tory in view o f the fact that the Mani­
pur Apex Co-operative Markiting 
Society Ltd. has been formed for mar­

keting o f all agricultural produce in 
Manipur;

(b) the number of procuring agents 
appointed for the purpose of procure­
ment of rice and paddy for the whole 
territory;

(c) whether their services will be 
utilised along with those of the co­
operative societies for purchase of 
paddy and rice;

(d) whether there is any proposal 
to start other co-operative marketing 
societies in other village centres other 
than at Moirang; and

(e) what is the procurement price 
of rice and paddy fixed by Govern­
ment according to the decision of the 
recent meeting convened by the Chief 
Commissioner?

The Minister of Cooperation (Dr. 
P. S. Deshmakh): (a) to (e). The
State Trading Organisation would 
continue to function and purchases 
■will be made through co-operative 
societies wherever suitable societies 
exist. In other places purchases will 
be made either direct from cultivators 
or through selected procuring agents. 
The question of revision of the pro­
curement price is under consideration.

Cardamom Experimental Garden
1401. Shri R, Narayanasamy: WiU

the Minister of Food and Agriculture
be pleased to state whether it is a 
fact that Government propose to open 
a Cardamom Experimental Garden in 
Devicolam Taluq, Kerala State?

The Minister of Cooperation (Dr. 
P. S.- Deshmukh): Yes. The Govern­
ment of India have sanctioned a 
scheme for the establishment of a 
Cardamom Research Station in Kerala 
State. The site of the station has not 
so far been finally decided upon.

Damage to Books
1M2. Shri Vajpayee: WiU the Minis­

ter of Transport and Coaumnlcfttions
be plessed to state:

(a) whether it is a fact that books 
and magazinei Imported from abroad
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were damaged in New Delhi Post 
Office in July, 1957 as they were left 
In the open by the stall;

(b) if so, the nature and extent of 
damage caused; and

(e) the amount to be paid as com­
pensation to the booksellers?

The Minister of Transport and Com­
munications (Shrl Lai Bahadur Shas­
tri): (a) On 15-7-57, a consignment of 
28 bags stored under a tin shed was 
noticed to be wet.

(b) Outer covers of 7 books are 
reported to have been damaged.

(c) No claim has been preferred nor
I3 any compensation admissible, the 
articles being unregistered.

Pyrethrum Plants
1M1. Shrl S. Narayanasamy: Will 

the Minister of Food and Agriculture 
be pleased to state:

(a) whether it is a fact that Gov­
ernment propose to plant Pyrethrum 
plants in the slopes of the Nilgris, 
Kodaikanal and Shevaroy Hills; and

(b) If so, the steps taken thereon?
The Minister of Cooperation (Dr. 

P. 8. Deshmukh): (a) No Sir. The 
Government of India have no pro­
posals in hand for planting pyrethrum. 
It has been ascertained (where the 
Madras State Government (where the 
localities named lie) that they have 
no such proposals either. The Deve­
lopment of D.D.T. has put pyrethrum 
out of the field of antimalanal in­
secticides and there would scarcely be 
any case for raising it in plantations 
now.

(b) Does not arise.
Post OfBce Savings Bank Accounts

Shri H en Kaj:
Shrl Padam Dev:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether all the Post Office Sav­
ings Bank Accounts of the displaced

persons have been transferred to 
lodia from Pakistan; and

(b) the amount still outstanding 
which requires adjustment with that 
Government?

The Minister of Transport and 
Communications (Shri Lai Bahadur 
Shastri): (a) No.

(b) Rs. 47,83,468 approximately.
Assessment of Land Revenue

1465. Shrl P. G. Deb: Will the Minis­
ter of Transport and Communications
be pleased to state:

(a) whether the people of Deogarh 
Sub-division o f Sambalpur District in 
Orissa whose lands have been acquired 
for the National Highway No. 6 are 
being assessed usual land revenue by 
the State Government on those very 
lands since 1950; and

(b) if so, the steps Government pro­
pose to take in the matter?

The Minister of Transport and Com­
munications (Shrl Lai Bahadur Shas­
tri): (a) Yes, Sir.

(b) The State Government have 
already taken up the question of the 
abatement of land revenue which will 
he applied with retrospective effect.
Doctors and Hospital Beds In States

I486. Shrl Snpakar: Will the
Minister of Health be pleased to state:

(a) the ratio of doctors to the 
total population in each State after 
the reorganisation of the States; and

(b) the total number of hospital 
beds in each State?

The Minister o f Health (Shrt Kar- 
markar): (a) and (b). The required 
information is being collected and 
will, when available, be placed on the 
Table of the Lok Sabha.

Hospital Beds
1467. Shrt Supakar: Will the

Minister of Health be pleased to state 
the number of hospital beds attached
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to various Medical Colleges and 
Schools in each State?

The Minister ot Health (Shri Xar- 
markar): The requisite information is 
being collected and will be laid on the 
Table of the Lok Sabha in due course.

Jammu and Kashmir
1468. Shri Yajnik: Will the Minuter 

of Community Development be 
pleased to state the total amount

given to the Jammu and Kashmir 
State from the 1st November, 1947 
to the 31st March, 1967, year-wise 
under the following heads:

(i) The Community Projects; and
(ii) The National Extension Ser­

vice?
The Mlntater of Community Deve­

lopment (Shri S. K. Dey):
(Figure in lakhs of Rs.)

Y e a r C o m m u n ity  Projects N » t i o n * I  Ex te n s io n  Sendee

1 9 4 7 - 4 8  to 1953-54
1954-55 4 0
1955-56 5-66
1956-57 7-34

Aid to Kashmir
1469. Shri Yajnlk: Will the Minis­

ter of Transport and Communica­
tions be pleased to state the total 
amount given to Jammu and Kashmir 
State from 1st November, 1947 to 
31st March, 1957, each year under 
the following heads:—

<i) Roads Development,
(ii) Tunnels,

( i i i )  B r id g e s ,
(iv) Repairs, clearing snow and 

passes from the roads, and
(v ) Officers' Quarters and collies’

huts?

5 .0
24.21

Foot-bridge near Gudiv&da Station

1470. Shri M. V. Krishna Kao: Will 
the Minister of Railways be pleased 
to state:

(a) whether Government are aware 
that the public are harassed by the 
constant closure of the railway gate 
at the level crossing near Gudivada 
Station on the Gudivada-Masuli- 
patam Road in Southern Railway; 
and

(b) whether Government propose 
to construct an over-bridge or an 
under-bndge to relieve the traffic 
congestions at the level crossing?

Hie Minister o f Transport and Com­
munications (Shri Lai Bahadnr Shas­
tri): The amounts given by the Minis­
try of Transport & Communications to 
the Jammu and Kashmir State from 
1st November, 1947 to 31st March. 
1997, each year, for tbo development 
and maintenance and repairs of roads 
and tunnels, arc given in the state­
ment placed on the Table o f the Lok 
Sabha. (See Appendix HI, annexure 
No. 139).

Expenditure on bridges, Officers' 
quarters, and coolies' huts is included 
in these figures and cannot be sepa­
rated without disproportionate labour.

The Deputy Minister of Railways 
(Shri Shahnawaa Khan): (a) No.
Sir. Government are not aware of 
any harassment to the public. The 
level crossing gates have to be closed 
whenever there is either a tram pass­
ing or shunting is in progress. This 
may have at times caused certain in­
convenience to the public.

(b) No, Sir, not at present No such 
proposal has been received front the 
State Government. Replacement of 
level crossings by over or under­
bridges is undertaken on the specific 
recommendation of the State Govern­
ment concerned and on their accept­
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ance to bear their portion of the coat, 
aa per extant rules.

Plant Diseases
1471. Shrl Sogandhl: Will the

Minister of Food and Agriculture be
pleased to state:

(a) the plant diseases that caused 
heavy loss of output to anticipated 
levels of productions of paddy, 
wheat, jow&r and bajra for the years
1954-55, 1955-56 and 1956-57 state- 
wise;

(b) whether any preventive or 
curative remedies have been found 
out by the research institutions 
against such diseases;

(c) if so, whether any of these 
remedial measures have been tried 
out in any of the project areas; and

(d) if so, with what results?

The Minister of Cooperation (Dr. 
P. S. Deshmukh): (a) to (d). No re­
port of any epidemic of unusual seve­
rity was received in respect of these 
crops during 1954-55, 1955-56 and
1956-57, except in the case of wheat, 
which was severely attacked by rust 
m 1955-56 in the Jabalpur division of 
Madhya Pradesh and some districts of 
Bihar. In these areas the losses were 
aggravated because of the drought 
conditions. A  statement showing the 
list o f common plant diseases which 
affect these crops, their state-wise 
distribution and remedial or curative 
methods is placed on the Table of the 
Lok Sabha.[5ee Appendix HI, 
annexure No. 140]. No report about 
the trial of these remedial measures 
in any of the project areas has been 
received from any of the State Gov­
ernments but the State Plant Pro­
tection Organisations have arranged 
for extensive demonstration trials for 
the control o f plant diseases by pro­
phylactic treatment with pesticides. 
Attempts have been made to popula­
rise these measures and methods 
through publicity, propaganda and 
demonstration in the National Exten­
sion Service, Community Develop­

ment and other areas. The diseases 
have been successfully controlled 
wherever known remedial measures 
have been adopted.

Knrduwadl-Mlraj Line

1472. 8hii Sngandlrf: Will the
Minister of Railways be pleased to
refer to the reply given to Starred 
Question No. 729 on the 31st May, 
1957 regarding the survey o f the 
narrow gauge line on the Central 
Railway between Kurduwadi and 
Miraj Stations and state:

(a) the present daily average 
number of passenger traffic in this
section;

(b) the present daily average
volume of goods traffic; and

(c) the estimated cost o f convert' 
ing the present narrow gauge Tin* 
into a broad gauge line?

The Deputy Minister o f Railways 
(Shrt Shahnawas Khan): (a) 5785.

(b) 260 tons from Kurduwadi to 
Miraj and 80 tons from Miraj to 
Kurduwadi.

(c) The cost will be known only 
after the survey is completed.

Import o f Foodgralns

1473. Shrt Tajnlk: Will the Minister 
o f Food and Agriculture be pleased
to state:

(a) the quantity of wheat and 
rice which were imported by Gov­
ernment from abroad during the last 
five years ending the 31st March, 
1957, giving separate figures of the 
imports of wheat and rice indicating 
the names of the countries from 
which the same were imported;

(b) the total amount of the freight- 
bill or charter hire which was paid 
on these imports;

(c) the amount o f such freight paid 
to national ships and to foreign 
ships;
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(d) the Quantity of wheat-and rice 
imported as a result of the arrange­
ment made under P.L. MO from the 
time the arrangement was made upto 
the 31st October, 1957 and the 
amount of freight paid on such im­
ports, (separate figures being given 
for the amount of freight paid to 
national ships and that paid to the 
foreign ships); and

(e) the programme of Govern­
ment for the import of wheat and 
rice for the remaining portion of the 
current years, viz., 19S7-58 and for 
tiie next year, n r , 1958-59, giving 
separate figures for the quantity of 
wheat and of rice which Government 
have planned to import during these 
periods?

The Minister o f Cooperation (Dr. 
P. S. Desfcasukh): (a) to (d ). A
statement giving necessary informa­
tion is placed on the Table of the 
Lok Sabha. fSee Appendix III, annex- 
ure No. 141]

(e ) The future programme of im­
ports has not yet finalised

National Highway No. 6

1474. Shri N. M. Deb: Will the
Minister of Transport and Communl- 
cations be pleased to state whether 
there is a proposal to widen the 
hilly road between Keonjhar and 
Pal-lahara which is a part o f National 
Highway No 6’

The Mintotrr of Transport and Cou- 
nronlcaUons <Shrl Lai Bahadur Shas- 
(ri): The hilly section of National 
Highway 6, between Keonjhar and 
Pal-lahara. is a new road under cons­
truction. The first stage work is in
progress. After that improvement to
national Highway standards, includ­
ing widening, will be undertaken.

Bridge # n r  Saba nutrekha

M75. Shri N. M. Deb: Will the
Minister of Transport and Communi­
cations be pleased to state when the 
.bridge over Subarnarekha on
National Highway No. 6 will be
completed?

The Minister at Transport a a i  0 s »
tnunlcationa (Shri Lai Bakadar. Sfcaa-
iri): The bridge is likely to be com­
pleted by the middle of 1959.
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Delay in Postal Deliveries
. .  j  Sh^l H. N. Mukerjee:
i477’ ^  Shri M. Ellas:
Will the Minister of Transport and 

Communications be pleased to state:
(a) whether his attention has been 

drawn to the grievance of people 
residing in and about Dainhat Munici­
pality, District Burdwan. West Bengal 
that money orders, letters and other 
postal articles are not delivered on 
the same day on which they are 
received; and

(b) if so, whether such restrictions 
will be removed?

The Minister of Transport and Coas- 
nsanlcatlons <8hrl Lai Bahadur Shas­
tri): (a) and (b). Money orders, let­
ters and other postal articles are deli­
vered in Dainhat proper on the day 
of their rt'ceipt. Complaints have 
however been received of delay in 
delivery m areas around Dainhat. 
These delays were due to the large 
increase in population and establish­
ment of new refugee colonies. Neces­
sary additional staff has since been 
sanctioned for Dainhat Post Office to 
enable delivery of mails in all these 
contiguous areas on the day o f  re* 
ceipt.
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VM t M l  M « i n « i i  OtBoci la  A a i h n  
P n lM h

U tt. Shri Satyanarayana: WiU the
Minister of Transport and Communl- 
txitteaa be pleased to state:

(a) whether Government had any 
plan for 1957 to open new Post and 
Telegraph Offices in the Tribal Areas 
of Andhra Pradesh;

(b) if so, the particulars about the 
new Post and Telegraph Offices open­
ed;

Tost Office*
1 Mondenikalu

(Viiakhapitam )
2 Konalova

(East Godavari)
3 l’ ani^pilli (.Ilrnt G‘«jjvjri)
4 Marrivcedu < do- )
5 Naraspumm ( — J 1 —

(c) None.
(d) Does not arise.

ContrnettM of Tramways In Bihar

f  Shri Shree Narayan Das:
1419. ■{ Shri Radtea Raman:

 ̂Shri Mohan Swarap:

Will the Minister of Food and Agri­
culture be pleased to state.

(a) whether any Central loan to 
construct tramways in factory areas of 
Bihar has been granted to Bihar Gov- 
t. rnment;

(b) whether there is any scheme or 
j/rogramme drawn-up in this regard,

(c) if so, what they are; and

(d) the amount of loan sanctioned 
and given so far?

The Minister of Cooperation (Dr. 
P. S. Destunokh): (a) to (d). With a 
view to enabling the sugar factories 
in Bihar to lay down tramways in 
and around the cane bell so as to pro­
vide the much needed transport faci­
lities to cane*growers ia distant areas, 
it «  proposed to give interest bear- 
»ng loans repayable in five equal

(c) the particulars o f the Post and 
Telegraph Offices closed during 1957; 
and

(d) the reasons for closing down 
these offices?

The Minister of Transport and Com- 
mvntcatlons (Shri Lai Bahadnr Shas-
trl): (a) Yes.

(b) Particulars of the Offices opened 
during 1957.

Telegraph Officcs

1 Addati^oU
(East G odavari)

2 K ampachodo\ sram
(East Godavari)

annual instalments. A provision of Rs 
50 lakhs has been made in the Second 
Five Year Plan for this purpose. The 
State Government has, however, asked 
for a loan of Rs. 5 lakhs only during 
the year 1957-58

Bridges between Nizamnddtn and 
Okhla

14M. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to 
refer to the reply given to Unstarred 
Question No. 499 on the 6th August, 
1957 and state the progress since made 
m regard to the construction of the 
two over-bndges on the railway track 
between the Nizamuddin and Okhla 
railway stations in Delhi?

The Deputy Minister o f Railways 
(Shri Shahnawaa Khan): The pro­
gress made by the Railway and also 
by the Road Authorities in regard to 
the construction of the two over­
bridges, one over Safdarjung Siding 
and the other over the main line near 
Jangpura level crossing, is given in 
the statement placed on the Table of 
the Lok Sabha. £See Appendix HI, 
annexure No. 1437.
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Development of V taU upatnau Port

1*81. f  Shri D. C. Sharma:
\Sbri Krlahnalah:

Will the Minister of Transport and 
Communications be pleased to state:

(a) the total amount allotted for the 
Visakhapatnam port during the First 
Five Year Plan and how much was 
spent during that period;

(b) the total allotment for the said 
port during the Second Five Year

Plan and the details of the works to 
be done;

(c) the amount allotted for the cur­
rent year; and

(d) how many additional men will 
get employment in these works to be 
executed during the Second Five Year 
Plan’

The Minister of Transport and Com­
munications (Shri Lai Bahador Shas­
tri):

(a) Ton! amount allotted during 
the First Pbn
Amount spent during that 
period

(b) Allotment durin Second

Rs. 301.10 
lakhs

Allotment durin 
Plan
A <ttaiement showt the details or the works to be done is placed on the 

Lok Sabhi. [ Sec Appendix III -‘nncxure No 144]

Rs 350 Iakht 
Table of the

(c) Rs. 104 lakhs.
(d) About s„o to 1000 persons at a time 

Re-employment of retired personnel

1482. Shri D. C. Sharma: Will the 
Minister of Transport and Communi­
cations be pleased to state:

(a) the reasons for the shortage of 
suitable officers for promotion in the 
Ministry of Transport and Communi­
cations in place of the retired ones.

(b ) whether any representation has 
been made that re-employment of 
retired officers is injurious to the in­
terests of those that were ripe for 
promotion; and

(c ) the extra expenditure involved 
by the re-employment of retired offi­
cers?

The Minister o f Transport and Com­
munications (Shri Lai Bahadar Shas­
tri) : (a) to (c) As far as is known, no 
representation has been received 
against re-employment of retired offi­
cers If any specific instances ore 
mentioned, the extra expenditure in­
volved by way of re-employment of a 
retired officer could be calculated and 
requisite information furnished.

Traffic at Visakhapatnam Fort
1483. Shrl D. C. Sharma: Will the 

Minister of Transport and Communi­
cations be pleased to state;

(a) the total tonnage of imports and 
exports %hich passed through the port 
of Visakhapatnam during 1954-55, 
1955-56, 1956-57 and 1957-58 (upto the 
30th November, 1957); and

(b) the names of important commo­
dities imported and exported at the 
port during the same period’

The Minister o f Transport and 
Communications (Shri Lai Bahadur 
Shastri): (a)

1954-55
1955-56
1956-57
1957-5B

(upto 30th N o v )

(b) Imports

..  1,035,235

..  1,323,054

..  1,489,804

1.881,540
(approx).
E apotla

Foodgrains 
Iron Sc Steel 
Machinery St 

Parts

Coal
Ores

Myrabolams
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Foreign Tourists

{
Shrl D. C. Sharma:
Dr. Ham 8ubhag Singh:

Shrl Raghunath Singh:
Shri Bibhuti Mlshra:

Will the Minister of Transport and 
Communications be Dieased to state:

(a) the number of tourists who 
visited India dunnjf 1957 (upto the 
30th November, 1957);

(b) the name of the country from 
which tourists came in the largest 
number; and

(c) the amount of foreign exchange 
earned on this account in 1956 and 
1957 so far?

The Minister of Transport and 
Communications (Shrl Lat Bahadur
Shastri): (a) Complete statistics of 
tourists who visited India upto the 
30th November, 1957 are not yet 
available. The figures for the first 
six months of 1957, excluding those 
who camr from Pakistan, are provi­
sionally e«*imtfted at 34024.

(b) The information is not availa­
ble.

(c) The foreign exchange earnings 
Irom tourists during the year 1958 as 
estimated by the Reserve Bank of 
India are Rs. 1545 crores. The 
figures for 1957 are not yet. availa­
ble.

Motor Accidents in Delhi
1485. Shri D. C. Sharma: Will the 

Minister of Transport and Communi­
cations be pleased to state:

(a) the number of motor accidents 
that have occurred so far since the 
administration o f Delhi was taken 
over by the Centre and the number 
of persons killed or injured as a re­
sult of each accident; and

(b> whether apy enquiry has been 
held into the causes of the accidents?

The Minister of Transport and 
Communications (Shri Lai Bahadur 
Shastri): (a) The information re­
quired is given below:—

Number of accidents. . . .  2235 (in- 
•luding 1169 accidents in which no 
njury was caused)

Number of persons killed..........142
Number of persons in jured.. 1104.
(b) Yes.

Suez Canal
1486. Shri D. C. Sharma: Will the 

Minister of Transport and Communi­
cations be pleased to state:

(a) the number of Indian ships 
which passed through the Suez Canal 
during the months of August, Sep­
tember, October and November, 
1957;

(b) the total tonnage involved; and
(c) the amount of toll paid to 

Egypt on account of these ships?

The Minister of Transport and 
Communications (Shrl Lai Bahadur 
Shastri): (a) to (c). A  statement
giving the required information for 
the months of August, September, 
and October, 1957, is placed on the 
Table of the Lok Sabha. [See Ap­
pendix III, annexure No. 145]. 
The information for the month of 
November, 1957, is being collected 
and will be furnished in due course.

Preservation of wild life in Punjab
11K Shri D. C. Sharma:

1  Sardar Iqbal Singh:

Will the Minister of Food and Agri­
culture be pleased to state:

(a) whether any grants have been 
sanctioned to the Punjab State for 
the preservation o f wild life in the 
State; and

(b) if. so, to what extent?
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The Minister « f  CoopemttHi <Dr.
P. S. DaUumkfe): (a) No Sir The
State Government have not cojne 
forward with any requests for finan­
cial assistance during 1996-57  and
1057-58  on this account

(b) Does not arise

Wheat Production In Punjab
1484. Shri D. C. Sharma: Wiil the 

Minister of Food and Agriculture be
pleased to state.

(a) the annual production of wheat 
in Punjab State before and after its 
reorganisation; and

(b) the quantity of wheat supplied 
in 1986-57 to the Central Govern­
ment before and after the re-organi- 
sation of the State7

The Minister of Cooperation (Dr. 
P. S. Deshmukh): (a) The produc­
tion o f wheat during 1955-56, t e  be­
fore re-organisation and in 1959-37 
t e after re-organisation was as fol­
lows —

(figures in ‘000 tons)
1955-56 1956-57

(before re-orgamzation) (after re­
organization )

Old Punjab I f f 7 >2114
Pepsu 414 f

llEl

(b) No wheat was supplied to the 
Centre by the Punjab State during
1956-57

irm m r

’ w r  <rfnr?car
trm  fh n ?  *pfr 3 ? f in w r , *  
vnrnfa^  w r  » r w
4  if  «FTT  V ? *  f a  :

( * )  gtrr stw  «rfbr»iw *
?nr firnw  ^  n rv ff ^  ftrato

*  snfir $ ;

( * )  ^  #
#  ¥pp *r»rr m r firvnr *

W T  fTHW VT fft*T «T fMWff
frm  »wr ^ ,

(n )  «rcq y iw fi: firem

(*r) f*r*rW vt4 ^  irm ftw
?rr #  f a t  w r  w *  tt

irtf in r r  («ft w m
BTTftf ) (V )  3  ( * ) .  I *  #

*f rvfNn artTT ?DTT <P «TT *T$
f?rrniT-q-  ̂*  fcwTor tpti t  <rfr-
fwre *, #WT

(*r) fa ^ T  f n j  VI sftfT Ift ■jtt
^  sftap f5T»rt»r ftrvm

( C P.W.D. ) * vt
!TT *PHT ^  «TT TRft

t  •

Land Acquisition is  Delhi

/S h r i  A. S. Salgal:14W. '  ghrl R s

Will the Minister of Health be 
pleased to state

(a) the total area of the land al­
ready acquired and proposed to be 
acquired since let April, 1951, under 
the land Acquisition Act, and the 
U P Town Improvement Trust Act* 
as extended to the State of Delhi;

<b) the' number and names of the 
development schemes and lay-out 
plans approved by the Delhi Improve­
ment Trust, D .D P A , and other 
competent authorities m this respect 
during the above period;

<c) the actual area developed by 
them,

(d) the total are* lying umtevaUip- 
ed and since When;
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(•) how lone will the Government 
take to develop the entire land so 
aoquired under the various notifica­
tions; end

(f) whether Government propose 
to £llow the development of these 
lands by any private company other 
than the D.L.F.?

The Minister of Health (Shri Kar- 
a u r k a r ) :  (a) The total area of land 
acquired by the Government since 
1st April, 1951 is as under:— *

<i) Under the land Acquisition Act, 
18®*;— App: 3491 acres.

(ii) Under the U. P. Town 
Improvement Trust Act:—4 48 acres

It is also proposed to acquire 3069-70 
acres of land. Notification under 
Section 4 of the Land Acquisition 
Act has been issued in respect of 
3062 57 acre<< and under the Uttar 
Pradesh Town Improvement Trust 
Act in respect of 7.13 acres of land 
A Statement is laid on the Table of 
the Lok Sabha [Sec Appendix III. 
annexure No 147J

(b) j i )  Government Housing 
Scheme: 1100-74 acres.

(n) Various schemes vide 
appendix: 2390 acres

<lit> Delhi Ajmeri Gate Slum Clea­
rance schrme: 4 4H acres

ic) (i) 2390 acres of land as per 
appendix has already been acquired 
and utilized.

(ii) 1100'74 acres of land for Gov­
ernment Housing Schemes is being 
developed.

(d) 4*4B acres in the Delhi Ajmeri 
Gate Slum Clearance is lying un­
developed. This land was acquired 
on various dates since 1931.

(*) The Delhi Ajmeri Gate Scheme 
has been suspended for the present. 
It is at present not possible to indi­
cate the time that will be taken to 
develop this land.

<f) The development of land ac­
quired for Governmental use is not 
entrusted to private colonisers.

*ft j[o *<► snrt : WT 
wto ^t ft*TT
v f#  tv

T n m rR  k  v f r  Pr h t

JWT ?

(* to  i  o S w y i ) -
•lai'HIM *  ^
f  ^  *rr sm n vhnrr ^

fW  »nn i
Chi plan Post Office Bb11<Ub(

1492. Shri Asw r: Will the Minis­
ter of Transport and Commnnicattans
be pleased to stale:

(a) whether it is a fact that an 
amount was sanctioned for the Post 
Office building at Chiplun District 
Ratnagin (Bombay State) four years 
ago;

(b) if so, the reason for the delay
in construction; and

(c) when the construction of the 
building wjll be undertaken?

The Minister o f Transport and 
O m m m k itlo iB  (Shri Lai Bahadur 
Shastri): (a) No.

(b) Does not arise.
(c) Land has been selected and 

Land Acquisition proceedings are in 
progress. The Construction work 
will start as soon as the site is ac­
quired and the requisite prelimina­
ries pertaining to the preparation of 
plans, estimates, accordance of sanc­
tion, selection of contractor etc. aro 
completed.

Behaviour « f  a Postal Official at 
MmafferfMr

1493. Pandit D. N. Tiwary: W in
the Minister of Tnwapwt and Com­
munications be pleased to state:

(a) whether the attention Of Gov­
ernment has been draws to a new*
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item published in the “ Indian Nation" 
Patna edition of the 19th October, 
1957 regarding the rude and undigni­
fied behaviour o f a Postal Official of 
Muzafferpur with a Press correspon­
dent;

(b ) whether any enquiry has been 
made in the matter; and

(c) i f  so, the result thereof?

The Mlnhtor  of Transport and Com- 
■ m Iw Bw b  (Shrl U 1  Bahadur 
Shastri): (a) Yes.

(b) Yea

(c ) T h e  conversations being on the 
Telephone, it is difficult to establish 
the nature of conversations that took 
place. Action is, however, being 
taken against those responsible for 
the delay to traffic and for not deal­
ing with the correspondents tactfully.

Sale e l  Potatoes in bhhk-Imi Pradesh

14M. Shri Y. S. Parmar: Will the 
Minuter of Pood and Agriculture be 
pleased to state:

(a) whether it is a fact that the 
growers of seed potatoes in Himachal 
Pradesh who had sold their potatoes 
through the Co-operative Societies at 
fiat rate in 1954-55 and 1955-56 have 
not yet been paid the balance;

(b) whether it is a fact that the 
Himachal Pradesh Administration has 
net paid the subsidy to the Mahasu 
District Co-operative Association, 
sanctioned by the Himachal Pradesh 
Government;

(c ) whether it is a fact that the 
non-payment of money concerning 
the flat rate has been greatly resent­
ed by the growers and they have 
refused to sell their potatoes through 
the Co-operative Societies;

(d) whether there has been • mark­
ed decrease in the supply o f seed 
potatoes through the Co-operative 
Societies; and

(e) if so, the sale through the Co­
operative Societies in the current 
year as compared to the last 4 years?

The Minister of Cooperation (Dr. 
r .  S. Deshmukh): (a) No. Sir.

(b) The subsidy has not been paid 
as it was sanctioned by the late Mi­
nistry of Himachal Pradesh Adminis­
tration without obtaining the prior 
approval of the Central Government. 
-The relevant papers were destroyed 
in the fire in the Himachal Pradesh 
Secretariat and the Administration 
have reconstructed the file and taken 
up the matter with the Central Gov­
ernment.

(c) No general complaint was re­
ceived by the Administration and 
the Cooperative Members are mar­
keting their potatoes through the 
Cooperative Societies.

(d) Yes, Sir; the decrease in the 
supply of seed potatoes through the 
Cooperative Societies has been due 
to:—

(i) the non-enforcement of the 
Control Order during 1955 and 1956;

(ii) unhealthy competition between 
the Cooperatives and the individual 
traders.

The latter did not adhere to any 
standards of grading and varietal 
purity and as such sold the potatoe* 
at lower rates compared with the 
Cooperatives who insisted on main­
taining those standards and suffered 
losses.

(e) The sale through the Coope­
rative Societies in the current year 
as compared to the last 4 years It as 
under:—

*953 2.4°, S9* b-g*
1954 2,11,771 bag*
1955 1,19,029 b«g»
1956 34*311 b«>g*
*957 40,000 Dag*
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l a l l - m l  Repairs m  the Central 
Railways

1495. Shri Jadhav: Will the Minis­
ter o f Railways be pleased to state:

(a) whether it is a fact that rail­
road repairs were carried on the 
Central Railway in the months of 
September and October, 1957;

(b) the different categories • of 
workers employed and their number;

(c) what were their daily wages;

(d) the total amount spent so far 
over the work; and

(e) who was in charge o f the work?

The Deputy Minister of Railways 
(Shri Shahnawax Khan): (a) Yes,
Sir.

(b) and (c).

Categor\ N o .

P. W ay M ates 5 4
K h a li-t it  11 1300
H d . M ate* 2
W ntchm en 2
Trolleym en 12
Catpcnier* 2
Blacksmith 2

Rate o f daily wage

R s. 1 .50  N . P. 
R s. 1.25 N . P. 
Rs. 2 .0 0  N . P. 
R s. 1.25 N . P. 
R s. 1.25 N .  P. 
Rs. 3 .0 0  N . P . 
R s. 3 .0 0  N . P.

(d) T h e  total amount spent Rit. 34 ,64 ,544  -  approximately in ludir.g cost o f materials, 
(e .W .I .  Relaying.’

Lavatories in Railway Boric* Railway r Idge at Nasik Road Station

1496. Shri Jadhav: Will the Minis­
ter of Railways be pleased to state

(a) the reason for having English 
style of lavatories in Railway bogies 
and Railway Stations even at pre­
sent;

(b) whether it is a fact that toilet 
papers are not kept wherever there 
are English style of lavatories;

(c) whether Government propose 
to replace them by Indian style seats; 
and

(d) if so, when?

The Deputy Minister of Railways 
(Shri Shaluuwas Khan): (a) There
are at present a section of passengers 
including foreign tourists, who are 
accustomed to the English style lava­
tories.

(b) Yes; except m the air-condi­
tioned coaches and the waiting rooms 
at important stations

(c) No.
(d) Th» quwtion does not arise.

1491. Shri Jadhav: Will the Minis­
ter of Railways be pleased to state 
the amount spent on the Railway 
crossing Bridge at Nasik Road Sta­
tion’

The Deputy Minister of Railways 
(Shri Shahnawax Khan): Hie
amount spent on the Road over
Bridge at Nasik Road station is Rs.
4,72,990;-.

Wheat Supply
1498. Shri Jadhav: Will the Minis­

ter of Pood and Agriculture be pleas­
ed to state:

(a) the quantity of Wheat supplied 
to wallace flour Mills, Bombay daily 
and from when;

(b) at what rate the wheat is sup­
plied to the concern; and

(c) what steps are taken to check 
that the whole quantity supplied is 
milled?

The Minister of Cooperation (Dr. 
P. S. Deshmukh): (a) 700 tons from 

May, 1957.
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(b) Rs. 141- per maund.
(c) The mills are inspected fre­

cently under the provisions ol the 
Roller Flour Mills (Licensing St Con­
trol) Order, 1957.

Punctuality o f Trains
1499. Shri Raghunath Stofk: Will 

the Minister of Railways be pleased 
to state how many cases of late run­
ning of trams were reported on ac­
count of late arrival of provincial 
ministers at various Railway Stations 
during 1956-57 and 1957-58 so far?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): 14 cases—7 
during 1956-57 and 7 during 1957-58 
(up-to-date).

Pilferage of Coal

ISM. Shri Jhulan Sinha: Will the 
Minister of Railways be pleased to 
state:

(a) the quantity 0/  coal pilferred 
during the years 1954, 1955 and 1956 
from Government stock meant for 
engine consumption on various Rail­
ways, Zone-wise;

(b) the action taken against those 
found involved m this pilferage in 
each Zone; and

(c) the measures taken to stop 
recurrence of the crime''

A c  Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) A
statement is laid on the table of the 
Lok Sabha. (See Appendix III. an- 
aacure No. 148]

(b) Culprits involved in cases of 
theft of coal are made over to police 
for prosecution and if they happen 
to be Railway servants they are also 
dealt with severely departmentally.

(c) The measures taken to stop re­
currence of the crime are:—

(i) A watch is kept over coal stacks 
by Railway Protection Force Sainlks;

(ii) At times when situation de­
mands armed Saituks are also post­
ed;

(iii) Special raids are arranged on 
affected spots by special parties of 
Railway Protection Forpe;

(iv) Plain clothes staff are detailed 
for prevention of such pilferages;

(v) Provision of proper fencing and 
adequate lighting arrangements at 
the coal stacking areas.

tvi) Security measures at yards 
and sheds have been tightened up.

(vu) Nakabandi is arranged around 
vulnerable points in order to arrest 
culprits red-handed

Co-operative Societies In Tripura
1591. Shri Ba Ogata I Thakar: Will

the Minister of Food and Agriculture
be pleased to state:

(a) the nmbor of Cooperative
Societies which have been registered 
m Tripura uptil now and how many 
are on the waiting list to be regis­
tered,

(b) how many among them have 
be«>n paid financial help as loan and 
what is the amount paid so far,

<c) whether it is a fact that a
number of cooperative societies are
on the verge of liquidation; and

(d) if so, the number of such 
societies and the total amount of
money paid to those?

The Minister of Cooperation (Or. 
P. S. Deshmukh): (a) 288 Co-opera­
tive Societies have been registered 
so far and 10 Societies are under 
scrutiny, waiting for registration.

(b) 161 Societies have been paid 
Rs. 13,35,905. 05 np. from various 
departments and institutions.

(c) and (d). Only one is in the 
process o f liquidation. No loan v u  
sanctioned to this society.
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C w naunicatl«u  in Tripura

1MX. Shri Banff (hi Thaknr: Will
the Minister of Transport u d  Com- 
moniestions be pleased to state:

(a) whether it is a fact that it 
takes 4 days for letters etc. to reach 
Dharmanagar Division of Tripura 
from Agartala due to transport diffi­
culties;

(b) whether any proposal to cons­
truct a link road from Kailasahar 
to Dharmanagar via Onakuti Pahar 
(Onakuti Pahar) has been submitted 
by the Tripura Administration to the 
Government of India; and

(c) if so, why the work has 
been started so far?

not

The Minister of Transport and 
Communications (Shri Lai Bahadur 
Shastri): (a) Yes.

(b) and (c). Survey for the con­
struction of the link road has been 
completed and the detailed plans and 
estimate are under preparation with 
the Tripura Administration. Work 
will be started after the plans and 
estimate are approved.

Buildings in Delhi

1543. Pandit Thakur Das Bhargava:
Will the Minister of Health be pleas­
ed to state:

(a) the total number of buildings, 
municipality-wise, in Delhi as given 
on the assessment lists of various 
Municipalities for the year 1958;

(b) the number of buildings muni­
cipality-wise out of them owned by 
the State or the Central Govern­
ments., the muncipalities and private 
owners;

(c) the total number of residential 
and non-residential tenancies, muni­
cipality-wise, in each one of the cate­
gories of the buildings i.e. the State 
or Central Government-owned, the 
municipality-owned and the privately 
owned; and

(d) the separate number of resi­
dential and non-residential tenancies, 
municipality-wise, and separately for 
Government-owned, Municipal-owned 
and private-owned buildings assessed 
at monthly rentals

u p :o Rs. 10 per m onth
irom Ro.

0 r*1O

M Rs, 2 0 - 3 0
n Rs. 3 0 - 4 0

<9 R.i.

01On

»•» Rs. '.A 0 1 %

Rs. 60  — 70  , ,

** Rs. 70— 80
Rs. 8 0 - 9 0  „
Rs. 9 c - 1 0 0  , ,

M Rs. 10c— 125

♦ * R s. 1 25 — 150
F « . 1 5 0 - 1 7 5  »»

«> Rs. 175— 200  ,j
Rs. 2 CC— 300

• 3 Rs. 3OO—4OO ,»

»•* Rs. 4 0 0  — 500  
above R *. 500  per month }

The Minister of Health (Shri
Karmarkar): (a) to (c). A statement
giving the required information is
placed on the Table of the Lok Sabha. 
(See Appendix IQ, anexure No. 149.}

(d) Government have no informa­
tion-

aft qo «To : «RT
*hft fTCT fa  :
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*ftTT*T «5TTT <TT W  *ij2t <TT fa *
s r fw  ^  | !

( fr )  #  fr?R  e*rfar faaf# 
* (^ ft #  < r m  trt v t njsrt «rt

? ?

*q»nft («ft STT^WTT irt) :
( v )  n t T O V o  ?rv 1

(m ) 3 wrrtt hn^t# w *  f«R
<*P 3P$T «TT I

Manufacture of Trucks

1505. Shrl Tanga man!: Will the
Minister of Transport and Communi­
cations be pleased to state

(a) whether the recent State Road 
Transport Commissioners’ Conference 
at Mussoone considered the question 
of import of trucks from foreign coun­
tries,

(b ) if so, how many, and

(c) v\.hat alternate arrangements are 
made here for the manufacture and 
construction of the same’

The Minister of Transport and Com­
munications (Shrt Lai Bahadur 
Shastri): (a) No.

(b) Does not arise

(e) A  statement giving the informa­
tion required is placed on the Table 
of the Lok Sabha [See Appendix III, 
annexure No. 150 ]

«T|*T

t* o ^  sft * e  ftrsr : «WT
nftw -* (wrr aprtf r n
*FT*r ftp :

(m )  j r f *  t f ,  ?rr w r  « f r t r  w
S ?

fTWT WWTT ( « f t w w  
■r^njr tFTTraft) : ( * )  sft I

(w ) *** £  ST̂ t I 

*  f jt f t  VT Slftn

v o  Ho srmfhr : <rt 
q ftv  tt ?wrr wwrr itt ftt

(®p ) w i  ^ ^
"H'-H qH l <ct» o «l*ft TT 
fR T ^ r *  *fPT *  JT**T,

«r^5ft n  $r f*m  wnr$ , *ftx

(«r) nfe ct, ?ft v n  h tv t t  «pt 
*r*n t t  ?«n^ft *  ?nrr =T«n;t «rt 
fk^r h *fr *ft f<n*TT mftr
imsfr *  a rm  srP m t v t f
vfCTTt ^ ft  7

?WT «*TT Klft ( «ft 
M'TJT sm jft) ( * )  jft ^  I

(*t ) tcttk 9*ft ^ w p ft 
frgpfr TfeCTfT nftr ^  n f
‘ 'rrir*T f t h x '' « tt»  <w?
(■rar cTfM^r) (^ rrrn ft fa fa )
n f?mr n i  ^ 1 «w  i m  w t  
f tv — ar m xgt $  i

Despatch of Mail Baga
1508. Shri Raxnakrishna Reddy: Will 

the Minister of Transport and Cow- 
mutticatkma be pleased to state:

(a) the reasons why mail bags from 
the town o f Anantapur to Hyderabad 
are sent by night train and not by day 
train;

(V )  WT #  f ’TTf w r t (b ) whether the present arrange­
ment of sending mall bags by night 
trains is causing lot o f  dniay;
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(c) whether by changing to day 
train a delay of 24 hours can be avoid­
ed; and

(d) if so, the action proposed to b« 
taken in the matter?

The Minister of Transport and Com- 
manlcatkuu (8hri Lai Bahadur 
Shastri): (a) It is not a fact that mails 
from Anantapur to Hyderabad are 
sent only by the night train. Both the 
day and night train services are uti­
lised. Letters, postcards and surcharg­
ed book-packets etc. are also trans­
mitted after the departure of the after­
noon train by the night train to Banga­
lore, whence they are given air-lift 
the next morning to Hyderabad, 
thereby ensuring their delivery on the 
afternoon of the day following the 
day of posting.

(b) to (d). Do not arise.

Travel Agents
15*9. Shri Yajntk: WiU the Minis­

ter of Railways be pleased to state:

(a) the number of Travel Agents 
and agencies appointed by the Minis­
try to sell tickets to the public;

(b) whether any security deposits 
are taken from all the Travel Agents 
and whether there are any who have 
not furnished the necessary security;

(c) whether any Travel Agents 
have failed to pay the sale money of 
the tickets by due dates; and

(d) the amount left as arrears in 
the amount payable by the Travel 
Agents?

The Deputy Minister of Railways 
(Shri ghahnawu Khan): (a) 21.

(b) Security deposit has been ob­
tained from all Travel Agents.

(c) Yet.
(d) Necessary information is being 

obtained and will be laid on the table 
of the House.

t v  :  *PTT w n p e i
i?r fm  

( v )  m\ t
5 Kf JKsii % P*il

TTTCT *r\r
T ft) tflT
r r a ^ )  3  v  <n *ft

v f  i f n p r r a  ^  ^

I  ;
(*r) w t  ^  z fm n rf

V  f ^ T  T T ^ f t  V t  3TT

^ ;
(n )  ?t, ?fr V f zfhprmf

t w M t  *r  s r t  * r r  vrvn t  ;

(*r) g  zfm̂ rrqr s r  grV

: (*>) ^
(* r ) . ^tt |
t t  * n r r  v r  <rc s r w f t  1

Opening of Hotels

C Shri Hem Raj:
\ S h r i Padam Dev:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether Government propose to 
encourage the opening of hotels for 
the development of internal tourism; 
and

(b) if so, the steps proposed to be 
taken for the purpose?

The Minister of Transport and Cun* 
munications (Shri Lai Baharfw 
Shastri): (a) Yes.

(b) As recommended by the Esti­
mates Committee the Government of 
India have already approached the 
State Bank of India and the Life In­
surance Corporation of India to con­
sider requests for grant of loans to
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hoteliers on easy terms. Further, as a 
result of the Industrial Finance Cor- 
poration amendment Act 1957, recen­
tly passed by this house, hotels have 
been given recognition as an industry 
within the meaning of Section 2 of 
Industrial Finance Corporation Act, 
1948 thereby making them eligible 
for grant of loans by the Corporation. 
Apart from this, requests from hotels 
for building materials like cement and 
steel are sympathetically considered 
subject of course to the prior claims 
of other projects of national impor­
tance.

Conference of State Transport Under­
takings

1512. Shri Hem Raj: Will the Minis­
ter of Transport and Communications
be pleased to state the main decisions 
taken at the Conference of State 
Transport Undertakings held in Octo­
ber, 1957, at Chandigarh7

The Minister o f Transport and Com­
munications (Shri Lai Bahadur Shas­
tri}: The proceedings of the Confer­
ence are under preparation and copies 
thereof will be placed on the Table 
of the House very shortly.

Bale or Auction of Klee and other 
Cereals

1513. Shri Jadhav: Will the Minis­
ter of Food and Agriculture be pleased 
to state:

(a) the stock of rice, paddy and 
other cereals sold or auctioned from 
the Central Godowns in the years 1956 
and 1957 so far;

<b) the reasons for the sale or 
auction; and

(c) the rate o f sale or auction of 
different types o f cereals?

T he M inister t f  C ooperation  (D r. 
P. S. D eshm ukh ): (a) 1956

Rice 81 lakh tons
Wheat 11-4 lakh tons
1957

(upto November)
Hice 6 9 lakh tom
Wheat 21'3 tnn«

(b) The sales o f rice and wheat 
through Fair Price Shops were matte 
to help the consumers to get food- 
grains at reasonable prices. The sales 
through auctions and tenders related 
to the disposal of stocks which could 
not stand further storage.

(c) (1) Rate of sale from Central 
Government Godowns:

Rice-Coarse. Rs. 16 per maund.
” Fine Rs. 20 per maund.

Paddy (Superfine) Rs. 11 per m aund.
Wheat Rs. 14 per m aund.
(ii) Rate of sale through auction and

tender.
Rice. Rs. 8.00 to Rs. 26.27 np. per 

maund.
Paddy Rs. 7.00 to Rs. 12.00 np. per 

maund
Railway Porters

1514 Shri Jadhav: Will the Minis­
ter of Railways be pleased to state:

(a) what n the licence fee charged 
from the licenced porters;

(b) whether it is a fact that they 
are not treated as railway employees,

(c) if so. the reasons why they are 
compelled to work for the Railways;

(d) the rate of payment given to 
them per hour when they work for 
the Railways;

<e) whether tt is a fact that they 
arc charged licence fees even though 
they are on leave;

(f) whether there are any Rules for 
punishing the porters and for the 
withdrawal of their bodges; and

(g) whether it is a fact that these 
porters are compelled by the Railway 
Police to be witnesses in Railway 
cases even though they are not in the 
know of the facts?

T he D eputy M in ister o f  R ailw ays 
(S h ri S babnaw as K h a n ): (a ) A
licence fee is charged from licensed 
porters at those stations only where 
a supervisory organisation considered 
necessary for managing their work is 
set up and uniforms are also supplied
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to the lim ited porters free of cost, 
the intention being that the proceeds 
of licence fee should cover the cost 
of the supervisory organisation and of 
uniform on a 'no profit no loss’ basis.

The rate of licence fee accordingly 
varies at different stations—from 50 
naye Paise at some stations to Rs. 6'50 
per month at certain other important 
stations; at some stations, the licence 
fee is charged on a daily basis, vary­
ing from 12 naye Paise to 25 nayc 
Paise per day.

(b) Yes.
(c) and (d). At certain stations 

where generally the licensed porters 
are not fully employed in the work 
of carrying passengers’ luggage and 
also in emergencies, e.g., accidents, 
they are utilised for handling work 
on behalf of the Railways for which 
they are paid at rates approximating 
to the rates prevailing in the locality 
The rates actually being paid to licens­
ed porters for railway work vary 
from about 16 Naye Paise to about 25 
Naye Paise per hour

le) The practice varies on different 
Railways; but most of the Railways 
are charging licence fee for leave 
period also.

As licence fee is levied to pay for 
the cost of supervision and uniforms 
supplied to licensed porters, it can 
have no relation to leave periods 
availed of by licensed porters.

(f) No separate rule* as such have 
been framed

Suitable action is, however, taken in 
the case of any misconduct of licensed 
porters, e.g. harassment or over-charg­
ing of passengers.

(g ) No.

Representations from Workers
1515. Shri Vaandevan Nair: Will the 

Minister of Railways be pleased to 
state:

(a ) whether it is a fact that the 
construction workers on Emakuhun- 
V?uilon Railway have reoresented to

Government that they may be absorb­
ed in the Railway Services as gang­
smen etc. when the work on Kot- 
tayam-Quiion link is completed; and

(b) if so, the decision of Govern­
ment in regard thereto?

The Deputy Minister of Railways 
(Shri Sbabnawas Klian); (a) Yes, Sir.

(b) Selection of gangmen, gatemen 
etc. for the maintenance gangs on 
Kottayam-Quiion Section will be done 
on the basis of seniority-cum-suit­
ability from the staff at present 
engaged on the construction work.

Wagon Chasers
1516. Shri Yadav: Will the Minis­

ter of Railways be pleased to state:
(a) whether it is a fact that the 

257c posts of wagon chasers allotted 
to office clerks of the operating sec­
tion in the North Eastern Railway 
have not been filled as yet even 
after the expiry of more than one 
year after the General Manager’s 
agreeing to the matter; and

(b) if so, the reasons therefor?
The Deputy Minister of Railways 

(Shri Shahnawaa Khan): (a) and (b). 
Three posts fell vacant in September 
1957 and action is being taken to fill 
them

Post Offices
1517. Sardar Iqbal Singh: Will the 

Minister of Transport and Commnni- 
cations be pleased to state:

(a) the number of post offices in 
Ferozepore District now functioning 
in private rented buildings;

(bl the rents paid by Government 
on the above post offices from 1950 
to 1956;

(c) whether there was any pro­
posal for the construction of build­
ings for the functioning o f these post 
offices; and

(d) if so, how many are undher 
construction and the amount so tar 
spent?
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T he M inister o f Transport sa d  C om ­
m unication* (S h ri L ai B ahadur 
S h astri); (a ) 27.

(b) Rs. 47,935.
(c) and (d). Proposal for acquisi­

tion of land for the offices, for which 
suitable rented accommodation is not 
available, is under consideration.

National Federation of Indian 
Rallwaymen

f  Sardar Iqbal SJofb:
1518. /  Shrl D. C. Sbarma: 

l^Shrl Mohan Swamp:
Will the Minister of Railways be 

pleased to state:

(a) the number of meetings held 
between the Railway Board and 
National Federation of Indian Rail- 
waymen during this year;

(b) what were the subjects discus­
sed; and

(c) the conclusions reached, if 
any?

The Deputy Minister o f Railways 
(Shri Shahnawax Khan): (a) to (c). 
Seven meetings were held in all viz.—

(i) one—for discussing the pen­
sion scheme for rail waymen

(ii) one—as a quarterly meeting 
under the Permanent Negoti­
ating Machinery.

(lii) Five—for discussing the issues 
framed under Item I of the 
Terms of Reference to the 
Tribunal.

The discussions covered a wide 
range of issues numbering about 350. 
Agreement was reached an a majority 
of the items discussed.

Sugar
1519. Sardar Iqbal Singh: Will the 

Minister of Pood and Agriculture be 
pleased to state:

<a) the quantity of sugar produced 
in 1956-57 in the various sugar mills 
in the States of Punjab, U.P. and 
Rajasthan; and

(b) the quantity released tor con­
sumption from these factories during 
the above period?

The Minister of Cooperation (Dr. 
P. 8. Deshmukh): (a) and (b). A 
statement giving the required infor­
mation is placed on the Table of the 
Lok Sabha. [See Appendix III, 
annexure No. 1511

Tankers
1520. Sardar Iqbal Singh: W ill the 

Minister of Transport and Communi­
cations be pleased to refer to the 
reply given to the supplementaries 
raised on Starred Question No. 1328, 
on the 6th September, 1957, and state 
the names of the countries from 
where the two tankers have been im­
ported?

The Minister of Transport and Com­
munications (Shrl Lai Bahadur Shas­
tri): The tanker ‘Jag Jyoti', acquired 
by the Great Eastern Shipping Com­
pany, Ltd , Bombay, was purchased 
from Norvegian owners, while the 
“ Desh Sewak", acquired by the West­
ern Shipping Corporation, from 
Swedish owners.

Wool
1521. Sardar Iqbal Singh: Will the 

Minister of Food and Agriculture be
pleased to state the total number of 
persons who earn their living totally 
or partially on wool in different 
States?

The Minister of Cooperation (Dr. 
P. S. Deshmukh): No estimate is
readily available. But, it can be 
assumed that the number of persons 
engaged in sheep herding and earning 
their living on this vocation is a little 
over one million.

Steel Purchasing Mission
1522. Sardar Iqbal Singh: W ill the 

Minister of Railways be pleased to 
refer to the reply given to Short 
Notice Question No. 22, on the Srd 
September, 1957, and state:

(a) the names o f foreign countries 
visited by the Steel Purchasing 
Mission o f the Railway Board; and
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(b) in which countries orders have 
been placed and the vnlue of each 
order?

The Deputy Minister ot  Railways 
(Shri Shahnawas Khan); (a) The 
Mission visited Austria, Belgium, 
Czechoslovakia, East Germany, France, 
Italy, Luxemburg, Poland, Rumania, 
United Kingdom, West Germany and 
Yugoslavia.

(b) A statement is placed on the 
table of the Lok Sabha ['See Appendix 
III, annexure No. 152]
Construction of a Bridge over Sutlej 

River

15*3. Sardsr Iqbal Singh: Will the 
Minister of Transport and Conun uni- ■
cations be pleased to state:

(a) whether the Government of 
Punjab have sought any financial 
assistance for the construction of 
8 bridge across the river Sutlej near 
Hanke on Ferozepore-Jutlundur 
Road;

(b) if so, the amount asked for;
(c) whether the Central Govern­

ment have considered the same, and
(d) if so, the decision taken there­

on-’

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) No, Sir.

<b) to (d). Do not arise.
Quarters for P A T .  Employees

1524. Shri Rajendra Singh: Will
the Minister of Transport and Com­
munications be pleased to state-

<a) the amount of money spent on 
the construction of quarters for the 
staff of Post and Telegraph Depart­
ment in 1956-57;

(b) the money spent on the cons- 
tiuction of Quarters in Delhi circle 
during the same period; and

<c) the budget provision for these’

The M inister o f T ransport and C om - 
m anteattoM  (S h ri L ai Bahadur 
S hastri): (a) to (c). The information

is being collected and will be placed 
on the Table of the Sabha.

T ravellin g T icket E xam iners

1525. Shri P. L. Barapal: Will the
Minister of Railways be pleased to 
state what decision has been taken 
for paying travelling allowance to 
Travelling Ticket Examiners and 
Conductors of the Northern Railway?

The Deputy Minister o f Railways 
(Shri Shahnawas Khan): Travelling
Ticket Examiners who perform tour­
ing duty on an average of more than 
20 days m a month draw consolidated 
travelling allowance under the rules. 
Those performing less than 20 days 
touring are paid travelling allowance 
on trip basis Such Travelling Ticket 
Examiners who are performing less 
than 20 days touring m a month but 
who are in receipt of a consolidated 
travelling allowance on the basis of 
an option exercised by them previous­
ly are allowed to retain the same at 
existing rates, if they so prefer. Con­
ductors draw travelling allowance 
under the normal rules.

Leave to Railway Staff

J"Shrl S. M. Bauerjee:
15 \  Shri Tanga manl:

Will the Minister of Railways be 
pleased to state:

(a) whether employees suffering 
from Tuberculosis are given leave for 
18 months, and

(b) if so, whether half pay and 
allowance arc paid during the leave 
period?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) & (b ). 
No Sir, not necessarily for 18 months. 
In addition to leave with pay at the 
credit of the employee, leave is 
granted on half average pay in 
advance of its being earned and also 
extraordinary leave without pay for 
periods varying with the length of
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service of the employee, viz.,

for a total period not exceeding 5 
years, inclusive of other leave, in the 
case of permanent employees or 
temporary employees with more than
5 years’ service;

for a total period not exceeding 18 
months to temporary employees with 
more than one to five years’ service; 
and

for a total period not cxceoding 3 
months to temporary employee > with 
less than one year's service.

Bikaner Railway Workshop
1527. Shri Kami Singbji: Will th«’ 

Minister of Railways be pleased to 
state the strength of labour employed 
in Bikaner Railway Workshop from 
the 1st April. 1950 to Uv- 31 st March, 
1957?

The Deputy Minister of Railway* 
(Shri Shahnawaz Kh.tn):

Tear Strength of labour*
1950-51 Not available
1951-52 703
1952-53 715
1953-54 770
1954-55 9(j2
1955-56 1130
1956-57 1201

Unskilled. semi-skilled and

Ticketless Travel
152*. Shrimatl 11a Pal.'hwrl'-uri: 

Will the Minister o* Rallv. ivs !>'• 
pleased to state:

Ca) the number of ticketless travi I- 
lers caught on the following Rail­
ways during the period from thf 
1st April to September, 1957:

(i) Northern Railway,
(ii) North-Eastern Railway,
fiii) Eastern Railway,
(iv) South-Eastern Railway,
(v) Western Railway, and

(vi) Central Railway; and

(b) the total imouju ox fares and 
fines, if any, realised by each of the 
Railways during that period?

The Deputy Minister of Railways 
(Shri Shahnawaa Khan): (a) and (b).
A statement is placed on the Table of 
the Lok Sabha. rSee Appendix III, 
annexure No. 153],

Bikaner Telephone Exchange

1529. Shri P. L. Barupal: Will the
Minister of Transport and Communi­
cations be pleased to state:

(a) whethci it is a fact that the 
Telephone Operators at Bikaner Tele­
phone Exchanfi** enn overhear the 
talk which the two parties are con­
ducting through a Trunk Telephone 
Call because the Swicth Board there 
;s of an old design;

(b) if so. whether there is any pro­
posal to change the old Switch Board; 
and

(c) if not, the reasons therefor?

The Minister of Transport and Com­
munications (Shri Lai Bahadur Shas­
tri); (a) The Trunk telephone opera­
tors at all telephone exchanges have to 
monitor thi* trunk call conversation At 
Ihe start of the conversation they have 
to verify the speech, time the call and 
again at the expiry of every 3 mmute.s 
duration they have to come on the 
line to ir.form the eallinc party whe­
ther he would like to extend the 
period. The design of the trunk 
board has thus no bearing on the as­
pect of overhearing by the trunk 
operator,

<b) The present trunk board i* to be 
replaced with two regular trunk posi­
tions, installation of which will be 
carried out in the new building which 
is nearing completion. This work i« 
likely to take about 6 to 8 months 
from now.

(c) Does not ariae.
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f« » i
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Amenities for Railway Staff at 
Gorakhpur

1531. Shri K. N. Pandey: Will the
Minister of Railways be pleased to 
state:

<a) whether it is a fact that the 
wireless operators at Gorakhpur 
North-Eastern Railway have not yet 
been provided with the facilities of 
lavatory, call-boy, electric heater, and 
other similar amenities as the staff 
working in the Telephone Exchange 
has been provided;

(b) if so, the reasons for such dis­
crimination;

(c) whether it is a fact that only 
seven out of every 23 have been pro­
vided with quarters and that also at 
a far off place; and

(d) if »o, why?

The Deputy Minister of Railways 
<8hrl Shahnawas Khan): (a) No.
Wireless Operators have been provid­
ed with all the facilities as are enjoy­
ed by Telephone Operator*.

(b) Does not arise.
(c) Yea; seven out of twenty three 

have been provided with quarters and 
these quarters are within the Railway 
Colony.

(d) Being ‘non-essential’ staff, they 
are provided with quarters after the 
requirements of the ‘essential’ cate­
gories are met.

C otton R esearch Stattoa*
1582. Sardar Iqbal Singh: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) the number of cotton research
stations in the country;

(b) whether any such station has 
been established in Punjab;

(c) it so, since when and where; 
and

(d) the work done by these sta­
tions in 1955, 1956 and 1957, so far?

The Minister of Co-operation (Dr. 
P. S. Deshmukh): (a) There are 29
main Cotton Research Stations and 43 
Sub-Stations spread over the country.

(b) Yes.
(c) Name of Research Stations/

Sub-stations.
Stations

1 . Hansi
2. Abohar
3. Jullundur
4. Faridkot 
Sub-stations.

5. Rauni
6. Sirsa
7. Kama I

When started, 
March, 1945 
April, 1948 

October, 1948 
April, 1952

February, 1952 
April, 1957 
April, 1957

(d) The object o f research an cotton 
is to improve the race o f cotton plant,
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by evolution of varieties superior to 
the e x is t in g  ones in respect of Q u a lity  
and yield. The Indian Central Cotton 
Committee has so fax financed. 1S1 re­
search schemas of which 87 terminat­
ed and 44 are in operation at 
present. As a result o f research 
conducted under these schemes, 
61 improved strains superior to 
the existing varieties were 
released for general cultivation. One 
unproved strain each has been releas­
ed in 1965 in the States of Bombay and 
Madras. In 1936 three strains in Pun­
jab, one in Rajasthan, four in Bombay, 
two in Madras and one in Kerala were 
tested and of these four (two in Bom­
bay, one ir  Madras and one in Kerala) 
have been recommended for general 
cultivation and the remaining will, in 
due course, be released after the Mill 
tests on these have been obtained. The 
cultivation of these superior strains on 
an extensive scale, has resulted in 
augmenting the production of cotton 
In the country, particularly of the 
Ipng staple category as most of the 
varieties evolved were of long staple.

Opening of New Post Offices
IMS. Sardar Iqbal Singh: Will the 

Minister o f Transport and Common! - 
cattom be pleased to state:

(a) the number of new Post Offices, 
Telegraph Offices, and Public Call 
Offices opened by Government since 
the inception of the second Five Year 
Plan in Ferozpore District; and

fb) the names of such places?
The Minister of Transport and 

fl— iMnatnstlnni (Shri Lai Bahadur 
Shastri): (a) and (b) A statement is 
laid on the Table of the Lok Sabha 
[See Appendix III, annexure No. 154]
CmamaMy Development and N J J .

Blocks
ISM. Sardar Iqbal Singh: Will the

Minister of Conuumity Development
ba pleased to state:

(a) the number of National Sxtan- 
sian Service and Community Develop- 
Matrt Blocks operating at present in 
IlM Punjab State, district-wise;

(b) the number of Blocks proposed 
to be opened there during 1957-58;

(c) the total amount spent by the 
Government of India on these Blocks 
since 1982; and

(d) the amount proposed to be spent 
by Government during the year 1987- 
58?

The M inister o f C om m anlty D eve­
lopm ent (S h ri S. K . Dey): (a ) A  state­
ment is laid on the Table of the Lok 
Sabha. [See Appendix III, annexure 
No. 155],

(b) N .E .S . Blocks 37

Community Devcli pmcnt
Blocks 8 (By conversion from

NEŜ
(c) Grants- Rv 231.04"̂  Payments made to

in-aid akhs ) SUte on account of
> Central ihsre ot 

Loai s R*. 197.91 expenditure.I«kh«. J
(d) Grants- Rs. 64.04') Budget provisionin-aid lekhb. ; 'or Central share

-̂of expendiiuje.I ouns Rs. 4̂.67 I 
lakhv J

Telephone Service

1515. Sardar Iqbal Singh: Will the 
Minister of Transport and Communi­
cations be pleased to state:

(a) the number of days in the 
months of September and October, 
1957, when Delhi-Ferozpore and Bha- 
tinda-Delhi Trunk Telephone lines 
worked without reporting ‘line out of 
order*;

(b) the number of ordinary calls 
which were booked during the same 
period and how many of them were 
effective; and

(c) the number of complaints re­
ceived about the defective services 
during the same period?

The Minister o f Transport aad Com- 
municatloos (Shri Lai Iteh idw  Shas­
tri) : (a) to (c). A statement is laid on 
the table of the Lok Sabha. Ap­
pendix 111, annexure No. 1M].
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P ablic C all OOeea

UM . Barter Iqbal Singh: Will the 
Mini*ter o f Transport and Common!- 
ttooa be pleased to state:

(a ) the number of Public Call 
Office* opened in the years 1954-95 
and 1955-56 in different districts of 
Punjab State; and

(b) the name of such places?
The Minister of Transport and Com­

munications (Shri Lai Bahadur Shas­
tri) : (a) and (b). A statement ia laid 
on tfae Table of the Lok Sabha. [See 
Appendix III, annexure No. 157j.

Claims
f  Shrl H. N. M aker jet:
\ShrI M. Ellas:

Will the Minister of Hallways be 
pleased to state:

(a) whether it is a fact that a large 
number of representations from Cooch 
Bchar regarding delay in disposal of 
compensation claims has been held up 
by the regional administration of the 
North-Eastern Railway for a long 
time; and

(b) if so, what action is being taken 
in the matter1*

The Deputy Mlnfcter of Railways 
(Shri Shahnawaa Khan): (a) No.

(b) The North-Eastern Railway is, 
however, being specially asked to deal 
expeditiously with all such representa­
tions.

Pseeeegw Amenities
1538. Shri 8. A. MeMI: WiU the

Minister of Railways be pleased to 
state:

(a) the number of new sheds cons­
tructed during the period 1952 to 1958 
and in 1987 so far on platforms of 
stations on Northern Railway and on 
what stations;

(b) the number of shads a*tand*d 
or renovated during this period;

(c) the number of new shade 
tioned for the next year and on what 
stations; and

(d) the criteria on which the Min­
istry sanctions to build a shed on a 
platform?

The Deputy Minister of Railway* 
(Skri Shahnawaa Khan): (a) to (d). 
The information is being collected and 
a statement will be laid on the Table 
of the House in due course.

Indian Central Cotton Cogunittae
152®. Shrl A. K. Gopalan: W ill the 

Minister of Food and Agrtcoltare be
pleased to state:

(a) the number of poets created In 
the Secretariat of the Indian Central 
Cotton Committee during the last two 
years;

(b) the number of posts fallen vac­
ant during the same period due to 
resignations or other reasons; *nd

(c) the number of vacancies filled 
up by promotion of members from 
the existing staff?

The Minister of Cooperation (Dr. T. 
S. Deshmukh): (a) Nina.

(b) Thirty-four.
(c) Eighteen.

Indian Central Cotton Committee

" “ lS48. Shrl A. K. Oopalan: WiU the 
Minister of Food and Agriculture be
pleased to state the amount spent by 
the Indian Central Cotton Committee 
for the period 1832-53, 1953-34, 1954- 
55 and 1955-56*

The Minister of Cooperattoa (Dr. P. 
S. Deshmukh): The amount spent by 
the Indian Central Cotton Committee 
for the period 1952-53 to 1055-58 la 
given below:—

1952-58
1953-54
1954-55 
1985-48

Ra.
14,41,983
lM4,tlO



Owrtwwdim oa DelM-Ahmedabed 
Mail

1541. Shrl D am ui: Will the Minis­
ter of W lw iy *  be pleased to state 
whether it is a fact that in order to 
lessen overcrowding on Delhi-Ahme- 
dabad Mail* an Air-conditioned coach 
and a dining car have been dropped 
and they have been replaced by third 
class coaches?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): No. These
trains are, however, being strengthen­
ed by one additional third class coach 
with effect from 1st January, 1958.

Damages to Bolling Stock
1542. Shrl Biren Boy: Will the Min­

ister of Railways be pleased to state:
(a) the total amount of loss suffer- ' 

ed by damages to coaches, wagons and 
track due to frequent derailments dur­
ing the period from 1st January to 
SOth November 1057;

(b) the reasons why these could 
not be avoided; and

(c) the number of casualties, fatal, 
serious and minor?

The Deputy Minister or Railways 
(Shri Shahnawax Khan): (a) to (c).
The information is being collected and 
will be laid on the table of the Lok 
Sahha.

Ballway Traffic
1U f Shrl S. M. Banerjee:
“ **• Shri Ghoaal:

Will the Minister of Railways be 
pleased to state:

(a) whether Railway traffic in the 
country has fallen considerably since 
the end of October, 1957;

(to) if so, to what extent; and
(c) whether this fall is due to the 

imposition of passenger tax from the 
15th September, 1957?

T he D eputy M inister at R ailw ays 
(Sgri 8&almawaz K h a n ):.,(a) The ap­
proxim ate ; figures available so far do 
n ot in d icate any fall in R ailw ay traffic 
d o c s  tba  n d  at O ctober, 1987.
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(b) and (c). Do not arise.
Field Assistants In Manipur

1544. Shri L. Aduiw Singh: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that Field 
Assistants in Manipur are engaged In 
the sale and disposal of agricultural 
requisiUes such as man are-mixture, 
zinc phosphate, fruit plants, seeds and 
cane sets and fortnightly targeta tar 
sale are fixed t v  them;

(b) whether it is a fact that the 
Field Assistants under the Director 
of Agriculture have been receiving 
their monthly pay in the reduced 
scalc for the last six months, and 
deductions are made for withered 
plants, off-season seeds, and cane 
sets which cannot be sold or disposed 
of within the target date of a fort­
night; and

(c) whether it is a fact that the 
Assistants are experiencing great 
difficulty due to the above action of 
the authorities?

The Minister of Cooperation (Dr. P. 
S. Deshmukh): (a) to (c). The infor­
mation has been called for from the 
Manipur Administration and will be 
laid on the table of the Sabha in due 
course

It hr*.

PAPERS LAID ON THE TABLE

Appropriation Accounts or Govern­
ment or Himachal Pradesh, 19*6-97 

and Audit Report, 1957

The Minister o f Finance (Shrt T. 
T. »ri«»iinm M i>«ri): I beg to lay 0(1
the Table, under article 151(1) of tba 
Constitution, a copy of the Appropria­
tion Accounts of the Government a* 
Himachal Pradesh, 1956-57 (1st April,
1956 to 31st October, 1956) and tha 
Audit-Report, 1957.
IPlaced Library. See ^  No. LT- 
482/57].

11 DECEMBER 1957




